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chance to others also. The hon. Mem-
ber may table a question. There is 
plenty of time. 

What about the cut motions? Shall 
I put them all together? 

Some HOD. Members: Yes. 

Mr. Deputy-Speaker: I shall 
put all the cut motions to the 
of the House. 

now 
vote 

AU the cut moti07l.$ were put and ne-
gatived. 

Mr. Deput)'-SpMker: The Quest.ion 
is: 

''That the respective sums not 
exceeding the amounts shown in the 
fourth column of the order paper, 
b(" granted to the President, to com-
plete the sums nececsary to defray 
the charges that will come in 
course of pa)"1Jllent during the year 
ending the 31st day of March, 1965, 
in respect of the heads of demands 
entered in the second colum thereof 
against Demands Nos. 77, 78 and 
135 relating to the Minister of Petro·· 
leums and Chemicals." 

The motion was adopted. 

[The motions for Demands for 
grants which were adopted by the Lok 
Sabha, ar(' reproduced below-Ed.] 

DEMAND No. 77-MINISTRY OF PETRo-
LEUM AND CHEMICALS 

That a sum not exce.eding Rs. 
16,18,000 be grante.d to the Presi-
dent to complete the sum neces-
sary to defray the charges which 
will come in course of payment 
during the year ending the Blst 
day March, 1965, in respect of 
"Ministry of Petroleum and Che-
micals". 

DEMAND No. 78-0rnER REVJ:NUJ: Ex-
PENDITURE OJ" THE MINISTRY OF PET-

ROLEUM AND CHEMICALS 

That a sum not exceeding Rs. 
87.17,000 be granted to the 

President to complete the sum 
necessary to defray the charges 
which ",-ill come in course of 
payment during the year ending 
the 31st day of March, 1"965, !D 
respect of "Capital olltlay of the 
Ministry of Petroleum and Chemi-
cals". 

DEMAND No. 135-CAPtTAL OUTLAY OF 
THE MINISTRY OF PETRoLEUM AND 

ClmMICALS 

That a sum not exceeding Rs. 
47.23,96,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment durin, the year ending 
the 31st day of March. 1965, in 
respect of ''Capital outlay of the 
Ministry of Petroleum and Chemi-
cals". 

14.30 hrs. 
MINISTRY OF ,INTERNATIONAL TRADE 

Mr. Deputy-Speaker: We will now 
take up the Demands for Grants in 
respect of the Ministry of Inter-
national TrJcie Does the Minister 
want to say anything? 

The Minister of InternatioDal Trade 
(Shrl MllIIubhai Shah): Yes, Sir. 

Mr. Deputy-Speaker Sir, normally 
it has not been the practice with me 
in the past to make any opening re-
marks while moving the Demands for 
Grants. But I thought that this time 
as this is a new Ministry formed only 
in July 1963 and hardly having nine 
month's career as a separate entity ... 

Shri Sham Lal Sarar: Why not we 
give our reactions first, and thlm 
you speak? 

Shrl Manabhai Shah: As 1frle 
World Trade Conference is coming 
very soon I thought.I might post 
Members with some facts, so Ihat I 
can have the advantage and the bene-
fit of t.heir considered views on 
BOmIl of the problems coming before 
the forthcoming World Trade Con-
ference. 
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I should like to make only a very 

brief opening statement on the three 
principal items of my Ministry, 
namely, the import policy, the export 
policy, and the forthcoming United 
Nati:ms World Trade Conference. 

As far as the import side is con-
cerned, the Ministry's annual report 
gives it in such an elaborate manner 
that I will not take the time of the 
House to go into the ind:vidual 
matters. But I can say thal over the 
year we have trird to further rationa-
lise the approach to import problems 
of this country. There has been an 
anxitey ft'lt in the whole country 
that import restri tion~ should be 
tildttened and what is avoidable should 
not be imported, and yet to keep the 
production machinery of the country 
going up in an accelerated manner, 
wherever possible, e.ssential basic raw 
materials and machinery must be 
allowed to be imported in larger 
Quantity both for extra production 
and simultaneously for the mainten-
ance of the economy on a sound basis 
with modErnisation and rehabilitation 
of the existing apparatus. This is 
the basic framework which the 
country and the House have been 
placing before us and which we have 
followed in the import pOlicy of this 
country, particularly as covered by 
this report. 

I had the previlage to place certain 
Bgures before the recently-held Ex-
port...,Import Advisory Council. It is 
now one council made out of the two 
separate councils, because we, wanted 
to build up a closer link between 
export and import. There I mention-
ed the figure that 67 per cent of our 
national bill of import is today used 
for the import of raw materials: that 
is, OUt of Rs. 1100 ('rores import, 
more than 67 per cent is exclusively 
used for raw materials, about 17 per 
cent for capital goods. And over the 
years, and particularly in the last one 
year, tbe imports of raw materials 
and capital goods have therefore 
increased and not decreased; and 

increased in spite of the fact that 
over the year we have tried to save 
through import substitution, through 
import rationalisation and through 
import scrutiny, stricter scrutiny,_ 
nearly Rs. 45 crores in the calendar 
year, and in the ten months of the 
fiscal year about RI. 29 crores. 

So, while the import bill has slight-
~ come down it is not as if it is at 
the cOst of the economy; but it is 
only in respect of those which are 
avoidable items or where the country 
has moved forward to produce things 
which can be used in substitution or 
replacement of the imported stuff. At 
the same time we have tried to see 
that more imports take place of raw 
materials and capital goods. That is 
!.he framework within which we have 
tried to work on the import policy. 

The new policy Will now be an-
nounced on the due date, that is on 
the 31st of March, as framed after 
taking into consideration the represen-
tations made by different bodies 
and consumers and interests and also 
by the debates that took place in the 
meetings of the Advisory Council on 
Export and Import. And we are 
now trying to firmly adhere to that 
date. so that there need be no room 
for any anxiety or any speculation on 
that account. 

There also, if I may summarise the 
basic approach to the policy, we are 
not yet out of the woods, even though 
exports have increased and the aid 
utilisation has perhaps Slightly im-
proved. But we are not yet out of 
the woods, and there is not much 
scope for greater import liberalisa-
tion. Even then. I had assureH., and 
I would like to take this opportunity 
to assure the House, that in matters 
of industrial raw material, particuarly 
for pxport-oriented industrieR and 
defence requirements. we shall try 
to me-et. the requirements of the coun-
try in lull. 

Regarding agricultural requirements, 
like fertilizers, tractors, tractor parts 
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and diesel engines for irrigation 
purposes, thosp. which are not yet 
made in India we shall also try to 
meet in full. 

These are t.he two n .. nional priorities 
which we have taken in the import 
structure of the country. Those 
!terns which are of a lower priority, 
we might have to slightly rut down: 
and where the local production a~ 
already come up in a certam larger 
quantity, as per the usual policy of 
Import substitution, those. items also 
may have to be slightly cut down. 
We will also try to li erali~e the im-
port of some spare parts like thin 
wall bearings, tractor parts and 
vehicle parts, ~r.a sp times without 
number both in the House and else-
where the feeling has been expressed 
1hat many machines are lying idle for 
want of a small value of these im-
ported spare parts and components 
which can make a much larger capital 
Investment move forward if these 
spare parts are available. .l would not 
go into the details of those, which I 
will try to make out at th(' end. in 
my reply. But, broadly speaking. 
this will be thoe broad priority. 

And as far as the small-scale 
industries are concerned. we will 
restore the cut which unfortunat.ely 
had been imposed upon them before 
two years. This was a demand from 
the small-scale sector. But I would 
also like to go one step forward and 
say that if in the course of the year 
we find that the small-scale se.ctor, 
even after the restoration, is crying 
for the Heaven which we do not have, 
it they cry for a very substantial 
mcrease which we do not have, we. 
cannot do anything; but we will 
certainly try to be a little more sym-
pathetic as far as our resources wiII 
permit, a little more than even the 
restoration of the quota. That is for 
the import side. 

As far as the import policy is con-
cerned it is also linked with the 
~ totns regulation. We had a con-
ventJon in 1927, International Con-

vcntion on Customs Tariff. It is 
still this Convention which has caught 
hold of the Indian economy. .It is 
comple.tely out of date. Several 
times suggestions have been made to 
modernise the structure. We are 
issuing a notification today itself 
appointing a high-power committee 
of the Government for a thorough 
overhaul of, 'firstly, the nomenclature 
of the cwtoms items, SO that they are 
more in harmony and tune with 
modern international practic2s evolv-
ed by the BrussEols Convention and 
various other international conven-
tions and so that On the point of 
nomenclature and classification the 
compendium becomes simple, compact 
and more comprehensible to the 
common man and in tune with what 
obtains in the rest of the World. 

AIDng with tariff rationalisation, 
becam·;, over the years different rUl-
ings have been given by different 
customs authorities and the CEntral 
Board of Revenue at i ~rent times 
which have caused a lot of hardship 
both to the importers and the export-
ers, this committee, wh 'ch wiII 
consist of fiftec·n members represented 
from the main M;'li,trics and also 
from the Federation of Chambers of 
Commerce and Inclustry, i ~ All India 
Manufacturers' Organisation and vari-
ous bodies of imporiers and exporters, 
will go into and reeommcnd to Gov-
ernment as to what should be. the 
rational, scientific commercial asi.~ of 
this revaluation so that the tariff 
structure becomes modernised. This 
was a long-standing demand and today 
we have issued a notification, after 
approval at the highest level, appoint-
ing such a committee. So much on 
the customs side. 

On the export side, if I may switch 
over quickly.-becauSle I do not 
want to dwell at any length on these 
matters, as I have already informed 
the House that.I will make only 
certain minor introductory remarks-
on the export side the picture has 
been fortunately somewhat more 
satisfactory, even though there is no 
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room for complacency and much more 
would have to be done in the coming 
years if we have to fight and win the 
batUe for foreign exchange and ex-
ports for this great country of ours in 
order to see that its requirements of 
economic progress are fulfilled in the 
next !even to eight years. 

This year ends, as the report shoows, 
with Rs. 104 crores of extra export 
over the previous year; and in terms 
of the financial year, the ten months 
that have gone by from April to 
January, the figures are slightly more 
heartening; by Rs. 82 crores the ex-
ports have increased in the. ten 
months, reaching the record figure of 
Rs. 665 crores in ten months--which 
was not even our annual 10tal in the 
previous year-and another two 
months should show better results. 
On the' whole the exports have in-
creased throughout-I will not go into 
the details about the commodities, 
because much of the details have been 
given in the report itself. And this 
has been earned with very little 
export promo'ion incentive. Bt:-
cause, there is sometimes a wrong 
feeling somewhere that much of the 
export is going up due. to i:1centlves. 
We have given the breakup in the 
annual report. More than 80 per cent 
of the total export, including the 
Increase, is without incentive on its 
own locomotion, like. tea, jute, 'tObacco, 
cashew, coir and various other tradi-
tional and non-traditional items. 
Sometimes a distinction is made by 
aom.. intellectual economhts and 
thinkers that it is only traditional 
items. It is not so. Even non-
traditional items are moving with-
out any incentive. Where incen-
tives are given, the basic ap-
proach is to give raw materials and 
machinery So that the production 
apparatus becomes modernised and it 
gets more raw materials so that as a 
result of our exports the community 
does not su1fer from scarcity of goods 
equal to our exports but gains some-
thing more as a result of export and 
."en after exporting we produce- more 

for the local economy. That is the 
builtin scheme and the main thing 
there, as given in the report, is that 
modernisation is built in into the whole 
apparatus of the export scheme. . 

On the items of textiles, cotton and 
jute, although these have now been 
transferred to another Ministry, you 
will fmd from the reports during the 
years gone by that jute production 
had a record production and textile 
exports which at one time were almas. 
stagnant or were declining over the 
last eighty years have now been 
increased. We have halted the dec-
line. We have stone-walled that 
declinE\. The decrease has been 
halted. There has been an increase 
of Rs. 8 crores over all the items of 
textiles. 

Shri Sham Lal Sara!: With regard 
to cotton textiles and jute products, 
will the- trade part of it remain witl1 
the same Ministry? 

Shri Manubhai Shah: The export 
part will be here. and the productlOn 
and olher ?arts will be with the 
other Ministry. That is why r am 
not dealing with production here. 
The hon. House will have ample 
opportunity to debate on that when 
the Demands for Grants relating to 
the Ministry of Industry come up be-
fore the House. But on the expon 
side, as I said, in jute we had a record 
export increase of Rs. 10 crores ana 
it is now to the tune of Rs. 170 crores 
in the current year. In regara to 
textiles also we stone-walled the 
decline which was there continuously 
for the last ten years. For the fun 
time we are reversing the gear and 
getting exports to the tune of aboUl 
Rs. 8 crores t" Rs. 9 crores more, ano 
it is going to be a little more in the 
coming years. 

On tea also there has been a con-
siderable increase of about Rs. 9 
crores in expo.-ts, from about Rs. 1201 
cro!'es in the previous year to abou' 
Rs. 238 crores in the current year • 
.In the matter of tea, because it is a 
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supject directly under this Ministry 1 
may say, our's is the higlrest producti-
vity of all the tea producing countries 
in the world. Sometimes the.re is a 
misunderstanding on that point. 1032 
Kilograms per hectacre is the pro-
duction of our country as against 880 
Kilograms in the neighbouring coun-
try-I would not name the country-
which is the second in the world. 
Then comes Indonesia. This is the 
result of planters both in the south 
and in the north having worked, be-
cause this is really their industry. 
The Tea Board is more like a co-
ordin3ting body and not i~ tl  a 
promotional corporation owing all 
these, things and managing the afl'airs. 
We do not want to interfere with the 
process of agricultural plantation 
which really can be done in the field 
level. Merely for information, I 
would I'ke to say, over the last decade 
the production in South India has 
gone up from 110 million pounds to 
194 million pounds. That is to say, 
we had a record increase in the south 
of 77 per cent o'f productio:l in an 
agricultural crop becau:re, after all, 
even though lea comes und£.r planta-
tion, it is an agricultural crop. In 
the north, where the climatic con-
ditions are very unfavourable, the 
increase was from 504 million pounds 
to 566 million pounds-an increase of 
12 per cent. It is true that cyclic 
changes in monsoonic periods comes 
and they afl'ect our crops twice in five 
years. Therefore, it is true that last 
year there was a drop from 580 
million pounds to 566 million pounds, 
a drop of Ii per cent or, let us say, 
about 2 per cent. But over the last 
ten years there has been a rise even 
in the north of about 12 per cent 
and about 77 per cent, which is a 
record rise, in the south. It is my 
request to the planters in the north 
that we should also ream from our 
colleagues in the south where a 77 
per cent increase bas taken place in 
a decade. 

In the matter of ftnancing and other 
arrangements, it is for the first time 
that the Government of India through 
the Tea Board started making three 
schemes to finance partly the planta-

tion programme. Otherwise, histori-
cally, over years and over centuriee, 
this crop has been financed through 
private banks. In the last two years 
we started three schemes. One is the 
plantation finance scheme where we 
have already given Rs. 2,66,00,000. 
The second is he higher purchase 
machinery scheme where we have 
given Rs. 2,38,00,000. The Crlrd is 
the irrigation e.quipmei1t scheme which 
we have just started in November 
and there we have given Rs. 50,00,000. 
In all, In the last two years, more 
than Rs. 5 crores has been granted to 
the tea industry. We hope to receive 
the benefit of it only after some time 
because it takes seven years for any 
grant of this kind to make an impact. 
Reolantation, provision of ir.rigation 
equipment and other things are slow 
moving things. I am saying this 
only to explain that the export figures 
have gone up in one year to Rs. 9 
crores. It is true that in the year 
1956 we had the sU'eZ crisis due to 
wliich there was heavy stock piling 
in overseas market was of the. order 
of Rs. 141 era res. But after that it 
continuously went down to Rs. 120' 
crores, to Rs. 115 crores to Rs. 124 
crare, and to Rs. 125 crores. It is 
only this year that We have caught 
up and brought it to Rs. 133 crores, 
and I hope it will continue to expand. 

On cofl'f.'e, the prospects this year 
has been very good. I need not repeat 
the details here. The production has 
gone up considerably over the previ-
ous year. About rubber plantation 
also, hon. Members from the South 
know that there has been a good in-
crease and it has helped us to reduce 
the imports which otherwise we 
would have to do. 

This is on the export side. Sir, I 
do not want to take much time of the' 
House. If hon. Members go through 
the report they will find that the ex-
port increase is practically shared by 
all commodities excepting two or 
three. Even the 'sick baby' of fJq)Ort. 
manganese ore, has now really come· 
to such a stage when we look forward 
to brighter days in the coming year •. 
That is the only 'sick baby' of the· 
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1!xport trade SO far. It may be. that 
sometimes something may dwindle in 
the next year, but SO far we have 
been able to pull up the strings in 
respect of every other in-m. Some of 
them have shown a very good increase 
and some have shown a modest in-
crease. Even the new items. which 
are more hopeful. have shown a very 
great rise of Rs. 30 crores in all. All 
the new items like en!(int'ering. 
chemicles, pharmaceuticals, drugs, 
paints. varn;sh!'s, bangles. plair!lcs and 
various other thin/!g have togEther 
shown an Increase. 

Another feature is, this increase of 
Rs. 104 crores over one year or Rs. 8:! 
crore, over the ten months of the 
financial y' ar is spread over all re-
gions in a heartening way- that IS, 
American Continent, Oceanic Contin-
ent South-East Asia. Western Europe, 
United Kingdom, and ECM and Com-
munist countries. The only decline 
which has taken place is in Africa. 
We are very much concerned that. 
We have lost Rs. 5 crores in Africa 
.in the year tnat has gone by over 
what was til<' performance before. Even 
the previous performance in Africa was 
not good. We are vitally concerned, 
because this is an emerging o ntr ~l 
would not call it a continent 
because each country in Africa 
has a personality of its own-
and we would like to see that 
our relations with them are strength-
ened, and this year we are going to 
give special emphg"is on our E'Xport 
promotion to Africa. Besides that, 
in a 11 the rest of the regions in the 
world, individually country-wise and 
also region-wise, our exports have 
gone up. But I would only caution 
the House. saying that this is a very 
uphill task. What we performed last 
year need not necessarily be the 
aspect of the coming year. I would 
be happy if the Rs. 40 crorf"; annual 
Increase envisaged by the Planning 
Commission after great thought is 
adhered to or fulfilled by us. 

Dr. M. S. Aney (Nagpur): What 
is the position of textile e.xport to 

'Ceylon this year. 

Shri l\lanubhai Shah: When the 
hon. Member makes his observations 
during his speech, I can in my reply 
give speci·lI.c answers to specill.c ques-
tions. Just at this moment I would 
not like to take the time of the House 
on various details. But on the side 
of textiles, Ceylon has li era is~  
recently very well. It has had a very 
great balance of payment difficulty. 
As a matter of fact, most of the 
countries in Asia and Africa are un-
dergoing severe hardship in the 
matter of balance of payment. The 
statement of the Finance Minister of 
Ceylon which appeared in the news-
papers some t r ~ years back show the 
precarious condition of their balance 
of payment. So there is restriction 
on imports. We are greateful to the 
Ceylonese Government for having 
liberalised on various items, at our 
request, of import of Indian goods. 

I was saying, while passing, that 
while we will be happy to achieve 
what the Planning Commission has 
envisaged for us, there was a point 
about tea promotion which we looked 
up. In respect of tea the increase in 
IJroduction that took place in the first 
and second Plans was 30 million lbs. 
We have been urging the Planning 
Commission that all of a sudden it 
will not be correct to put a target in 
the Third Plan of 200 million lbs.-
170 lbs. over the production at the 
beginning of the First Five Year 
Plan. At the end of the Second Plan 
we could go up to 700 million Ibs. It 
was just achieved. What lis the ac-
celeration that any country can except 
in agricultural plantation. In one 
Five Year Plan you have 30 million 
Ibs. and in another Five Year Plan 
you want 200 million Ibs. As soon as 
we look'ed into the matter we have ta-
ken it up with them. The PlanninK 
Commission also now agrees that the 
target must be based on realism of 
performance and possibilities. It 
should be aspiring. Certainly. I am 
for a built in expansion because no-
body can be satisll.ed by a static 
society. An arithmetical expansion of 
30 to 50 can be made, or may be even 
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160, but it cannot be made to look 200 
million lbs from 30 m1Jlion lbs in the 
previous five years. 

Shri Shree Narayan Das (Dar-
'bhanga): Was the Ministry not con-
sl!lted? 

.Shri Manubhai Shah: I am not 
meaning that. Sometimes, in our aim 
k> po·omote more exports, we aim 
more production. When We take too 
many commodities we are prone to 
make mistakes by ove_sight and 
sometimes by over-estimaton. I do 
not think 200 million lbs was ever a 
p05Sibility. If we reach according to 
our estimation about 820 million or 
~o million pounds, we should really 
congratulte the planters and the 
people concerned th:l.t we have achie-
ved in five ea~s about 120 million 
lbs, when in the previous five years 
succcssively We had h:l.rdly reached 
20 million to 30 million lbs. 

Then I come to the last point, the 
Wo Id Trade Conference, which was 
really the purpose of my initiating the 
discussion. 1 would like the hon. Mem-
bers to give me the benefit of their 
valuable advice during the discussion 
because I am leaving fOr London day 
after tomor~o  evening. First I 
would be attcnding the Common-
wealth Trade Ministers' Conference, 
which will be foc three days. Then I 
will go to Geneva and will be there 
for eleven days to attend the open 
Ministerial session of the trade con-
ference. This is the first time in the 
o~l  that such a conference is be-

ing called and much of the credit for 
calling such a conference as one of the 
co-sponsors should go to the Indhn 
Government and the people of India. 

The m:l.in issue that we are going 
to tackle is, that the present t ~a e 
tendency of the world trade is all the 
time goinr, toward the richer countries, 
rather against the interests of the 
less developed countries. It should 
now be put back into the reverse gear 
and the term! of trade sholud be iDl-
2486 (Ai)LSD-6. 

proved because over the last 10 to 
15 years out of the expansion of inter-
national trade which has laken place 
which is more than 220 per cent 80 
per cent has gone to 28 pe: cent ' of 
the countries, wh:ch is the population 
of the industriali3ed countries of the 
world. 'l'hey have had a share of 
the inte national cake to the extent of 
80 per cent whereas WZ, miJIions and 
billions of peo;Jle of this world who 
are living in the less developec! coun-
tries which account for more than 200 
million people all onr the o~l  had 
only 20 per cent of th ~ share of tne 
expansion. We shoulc;l really have had 
72 per cent if we look at our poverty, 
or even 80 to 90 p~ . cent and they 
should hlve a littl~ less. It should 
be entirely reversed. 

So, this is the fir.,t basic point that 
the future tendency s"lOuld be to pro-
mote the e p ~t (arnings of the Jess 
developed countr:es and, to that 
extent, the share should ~ rai,ed to, 
not only h1ve the per capita balance 
restored but al~o have the export 
earnings of those countries commen-
surate with the economic needs. May-
be, it take a 10'lg time, but in the 
great march of hum,., civilisaVon the 
steps have to be taken decade by 
decade over a genent;on. not just one 
stcp. We have to restore the adve·se 
balance bv creating the right type of 
world conscience. the right type of 
world appreciation of the problems of 
the less developed o nt~ies. 

Sbri Barish Chandra Mathur 
(Jalore): Has it no connection with 
production? 

Shri Manubhal Shah: It has con-
nection with production. But there 
is a vicious ci cle. More production 
leads to more exports; more ex-
ports leads to more imports; m:}:e Im-
ports lead to more production. We 
must break the cirrle of less produc-
tion, less exports and less impo :ts at 
one point. 

Shri Morarka: Why do you call 
It a vicious circle? It is a good circle. 
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Kore imports leads to more produc-
tion and more export •. 

Shri Manubhai Shah: That is a good 
circle. But what I am saying is that 
the present circle is viclOu.. In the 
present circle production depends 
upon imports. Imports uepend upon 
exports. So, unless the experts go up, 
we cannot have either ,:>roc!uction or 
imports. We have to puncture this 
tendency, which is vicious by a more 
virtuous tendency, a rational struc-
ture of wor;d trade as my hOI •. friend 
was saying. Then we will have II·ore 
of exports, and more of carni!lgs. We 
do not want to stockpile. We do not 
like to sit on money like a snake. We 
want to spend it on largd imports. 
That im)l()rt will finally r2.m:t in Jar-
ger proc!uction which will lead to 
larger exports. 

So, this balance has to be ~t . 

At present, there are so many obsta-
cles in the way-tariff ~ i rs  non-
tariff barriers, administrative cuntro's, 
import licences, quota system and in-
ternal heavy duties a~ in t the entry 
of OUr goods into the expanding mar-
kets of the richer industrialised coun-
tries. We want to see that these im-
balances are rectified. The road blocks 
should be removed eomplete'y, the 
whole strata of the road blocks, i.e., 
quota restrictions, non-tarilT barric1"3, 
internal duties and various adminis-
trative controls and over the years we 
should have the road, the nighway, 
comp'etely free for internationa' trade, 
We do not want trade as charity. We 
are not asking for charity from nations, 
What we ask for is o ~ pr;vilrw'. our 
right, the fundamental right uf the 
less developed countries to export 
their goods to the industrialised Cl)Un-
tries bv the removal of these restric-
tions which they have P'Jt in in order 
to protE'ct their agriculture. On tfJe 
one hand, thev say that we must be 
prepared fa and capab'e to compete. 
We say that we are prepared to com-
pet": but do not keep the doors elost>d 

n~t \J<;; do not put stone ~lls 
Beainst us and then ask uS to fight. 
We are prepared to fight on the r~ s 

but we cannot fight against a stone 
wall. That is why we ask for the is~ 
mantlement of the tariff barriers the 
road blOCks which come in the 'way, 
the obstacles in the way of expensioll 
of in terna tional trade by the less 
developed countries. 

Dr, M, S. Aney: Are you advocat-
ing laissez fairc? 

Shri Manubhal Sbah: No, not. 
laisscz jaire. What We want is reci-
procity. That is, ~n we buy more 
from them, they should Uliy more 
from us. There shou d ~ redprocily 
in terms of trade expansIOn and that 
is a legitimate dem:JllJ, ~ a ls  eVl!ry-
t in~ belongs to the human r"mily, the 
family of mankind. _ So, we arc only 
asking for our right and our privilege. 
At the "arne time, we are conscious 
of our responsibilities. W" do not say 
"give us our rights; we 5:1::1'1 not ful-
fil our obligations". We ShOll! dis-
charge UUr obligations, inlernational 
obligations, but first we shou·d have 
the right, the fundamcn:al right of 
every hum3n being of ar,,'C'S3 to the 
foreign markets, and a ~ ~ilim~t  share 
per capit[l. commensurate with our 
economic requirements, of th,., mter-
national cake which -is ;:rowing. If 
it were shrinking. we would not hnve 
asked for such a share ':lut the cake is 
growing and we are ~ing dQprivr,d of 
that cake. So, we are ~s in~ for a 
legitimate share of that ('xpending. 
cake of the international trade. 

In that conneclion, we !Ire a'so say-
ing that tho existing ins~itlltion~ are 
inadequate. Therefore, '1 WO,.] CI forum. 
for discussing the problem of inter-
national trade should be created in, 
terms of a permanrnt world trade cnn-
ferences to be called periodica'ly,. 
every two years if possible, as we have 
said in the Tehra'l onr~ren e resolu-
tio.., i~  I h,d the pri i ~e to mnve 
in Tehran the other d'lv '.Ind which has 
been adopted ummimously by aI' the 
Asian n tion~. So. we WR'lt a forum 
where the world trade policies can be 
enu"r;Ated. t1,01leh the drtailed itams. 
could be worked out bv the exi.tinst 
institutions. This is the object of 
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the World Trade Conference. We want 
a Iiberalisation of a:1 the restl'ictic.ns, 
we want the rcmoval of all obstacles. 
We want the Conference to come into 
being as a pelmanent body with a 
proper Secretariat to help us to .. volve 
to di',;cUS3. to review the policies and 
performances of the trade 51) that the 
less-developed countrie:; can get a 
rightful place. 

DEM<\ND No. 64-MINISTRY OF INTER-
NATIONAL TRAIlE 

Mr. Deputy-Speaker: Motion mov-
ed: 

"That a sum not exceeding 
Rs, 30,52,000 ~ granted to the 
Preside,.t to comple'e the sum 
necessary to dcfra:¥ th!! charges 
whi:;h wi): ('ome in course of pay-
ment during the year cnding the 
31st da:,' of March, 1965. in respect 
of 'Ministry of International 
Tradc·." 

DEMAND No. o l ~ Tr.ADE 

Mr. Deputy-Speaker: Motion mov-
ed: 

"Th3t a sum not exceeding 
Rs. 8.55.56.000 be gl':ln te,1 to the 
President to complete the sum 
neceSSlrv to defray ~ e charges 
which will come in cours£' of pay-
ment during the year ending the 
31,t day of March. 1965, in respect 
of 'Foreign Trade' ... 

DEMAND No. 66-0THER REVENUE Ex-
PENDITURE OF THE MINISTRY OF IN-
TERNATIONAL TRADE 

Mr. Deputy-Speaker: Motion mov,. 
ed: 

"That a sum not exceeding 
Rs. 2.92.88.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which wil1 come in course of P'lY-
ment during the year ending the 
31st day of March. 1965. in respect 
of 'Other Revenue Expenditure of 
the Ministry of International 
Trade· ... 

DEMAND No. 131-CAPITAI< OUTLAY 01' 
THE MINISTRY OF INTERNATIONAL THAD. 

Mr. Deputy-Speaker: Motion mov-
<,do 

"That a sum not exceeding 
Es. 55,00.000 be granted to the 
President to complete the sum 
: .. ,cessary to defray .. ~ charges 
i~  will come in course of pay-

ment during the year ending the 
:n ~t day of March. 1965. in respect 
,: ~p t~l Outlay of the Ministry 
G[ International Trade· ... 

The hon. Members may now move 
th"ir motions relating to the Demands 
under the Ministry of International 
Trade subject to their being otherwise 
a'lmi'Ssible. 

Shri P. K. Deo (Kalahandi): I be. 
to move: 

"That the demand under the 
hend Mini,try of International 
Trade be reduced by Rs. 100." 

[11' ced to take steps for r l~tion of 
cost Of production of various indig-
enous exportable commodities. (1)] 

"That the demand '.Inder the 
hcad Ministry of Inter:laticnal 
Trade be reduced by fis. 100." 

[Need to streamline the Dcpu1·tmt!1lt 
Of Commercial Intelligence and Sta-
tistics. (2)]. 

"That the demand under the 
head Ministry of International 
Trade be reduced by fis. 100." 

[N eed to arrange credit facilities for 
the exporters. (3)] 

"That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[Need to have quality control Oft 
exports. ( 4)]. 

"That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 
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[Shri P. K. Deo] 
[N eed to insist on fair trading prac-

tices. (5)]. 

"That the demand under the 
~a  Ministry of Intern3t.ional 

Trade be reduced by Rs. 100." 

[Need to sct up a free trade zone at 
Visakhapamam. (6)]. 

"That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[Working of the free trade zone at 
KrmdlC!. (7)]. 

'"1'hat the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[Working Of the Commercial Sections 
Of the Indian Embassies abroad. 
(8) ]. 

"That thz demand un:ler the 
hea1 Ministry of Inter,nUonal 
Trade b o re:luced by Rs. 100." 

[Working of the Indian Council of 
Trade Fair and Exhibition for better 
publicity Of our exports. (9)). 

"That the demand under the 
head Ministry of Internativnal 
Trade be reduced by Rs. 100." 

[Working of the Indian Motion Picture 
Export Corporation Limited. (10)]. 

''That the demand under the 
head Ministry of International 
Trade be reduced by Its. 100." 

[Working of the Stlte Trad.ing Cor-
poration Of India Limited. (11)]. 

''That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[Need lor negotiation of a gc",eral 
reduction in tariff barriers in uari01U 
countries t.o facilitate the export of 
less-developed c01£ntries according 

to the action programme of GATT. 
(12) ]. 

"That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 1')0." 

[Need for measures to take adl1lllltage 
Of the tariff concessions in European 
Markets of Indian goods on the basis 
of Aide Memoire presented to the 
Commission Of European Economic 
Community by the Government of 
India on which some agreement had 
been re!lched be'ween EEC Member 
States and the UK. (13)]. 

''That the demand 1lDder the 
head Ministry of In ternational 
Trade be reduced by Rs. 100." 

[Need to prevent declining trend of 
export of Indian tea in toreiU'1 m~r
kets, particularly the traditional 
ones. (14)]. 

"That the demand under the 
head Ministry of nt~rnati mal 
Trade be reduced by Rs. 100." 

[Need to improve the quality Of tea 
and at the same time reducing its 
cost of production by udt;anced 
technique 80 as to compet", with 
Ceylonese tea. (15)]. 

"That the demand under the 
head Ministry of Inlernltional 
Trade be reduced by Rs. 100." 

[Need. to stop the export of crocodile, 
python and lizard skins and peaeock 
feathers, deer horns and mnsk. 
(16) ]. 

"That the demand Ilnder the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[Working Of the Export Risks insur-
ance Corporation Ltd., Bo!"bay. (17)]. 

"That the demand under the 
head Ministry of International 
Trade b:! reduced by Rs. 100." 
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lEncroachment to the Handloom Ex-
port Corporation on direct tra(hng in 
handicrafts and hand loom products 
contrary to breach Of assurances. 
(18) ]. 

"That the demand ~ er the 
head Ministry of International 
Trade be reduced by Rs. 100:' 

[Need to e:rport Indian films to Afri-
can and Asian countries. (19)]. 

"That the demand under the 
head Ministry of International 
Trade ~ reduced by Rs. 100." 

[Need to lower the incidence Of sale-
ta.x and other ta.xes on exp07 t com-
modities. (20)]. 

Dr. M. S. hey: I beg to move: 

"That the demand under the 
head Foreign Trade be reduced 
by Rs. 100." 

[N eed to discuss the position of Indian 
foreign trade and the effect of the 
European Common arl~et on the 
position Of the exports and Imports 
trade of India. (21)]. 

Shri Sivamurthi Swamy (Koppa!): 
I beg to move: 

''That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[Need to appoint an indepcndent 
judicial commission to issue e:rport 
and import licenses. (22)]. 

"That the demand under the 
head Ministry of International 
Trade be reduced by Rs. 100." 

[N ecd to liberalise rules for export 
licenses jar small traders, merchants 
and cooperative societies. (23)]. 

"That the demand Hnder the • 
head Ministry of Internationul 
Trade be reduced by Rs. 100' 

[Need to su.pply Inter.national Market 
rates every week to aLL regional lan-
guage papers. (24) ]. 

Shri Alvares (Panjim): I beg to 
move: 

"That the demand under the 
head Ministry of International 
Trade be reduced by Rs. WO." 

[Principles and 
International 

policies 
Trade. 

'!IlIder lying 
(25)]. 

Mr. Deputy-Speaker: These cut 
motions are now before the House. 

Shri Umaoath (Pudukkottai): Mr. 
Deputy-Speaker, Sir, while dealing 
with the external trade of our country 
dl1l"ing 1963, two major feaLures are to 
be welcomed. One is that our export. 
have increased by about Rs. 104 crores 
over 1962 and the second is that our 
trade deficit declined by Rs. 138 crores, 
as compared to 1962 figures. Notwith-
standing this welcome feature and not-
withstanding the fact that trade with 
Communist bloc countries has incread-
ed, the basic pattern of our trade btill 
continues to operate, viz., too much 
dependance on Western countries, a 
greater part being monopolised by 
U.K. and the U.S.A., the result of 
which is that the phenomenon or un-
equal priccs continues to operate to 
Our disadvantage. 

This question has been dealt with 
in the past by the United Nations 
Survey Committee but, referring to 
this question of unequa' prices even at 
the present time, the continuance of 
the relevant pattern was seen in to-
day's Hindustan Times where they had 
dealt with the question of unequal 
prices. The paper says: 

"These countries" (meaning 
thereby the under-developed c.mn-
tries) "sav that the nrices of m"lny 
primary products have declined 
over the ~a~ although the pIires 
of the finished productR h<lve gone 
up ... While the prices of calli-
targuods in the world market have 
gon .. up by about 70 oer cent in 
the last ten years, t o~e of raw 
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materials have not risen by more 
than 12 per cent. The ;>rices or 
manganese and iron ore have par-
ticularly slumped during tile Jast 
few years. 

Almost 90 per cent of the ex-
ports of the less developed coun-
tries constitute primary products 
such as rice, tea, rubber, copra, 
cotton and toba::co." 

Finally, it says: 

"This is hitting the foreign trade 
of most Asian and Mrican coun-
tries and preventing them trom 
improving the standard of living 
of their people." 

The U.N. Economic Survey in 1960 
gives us an idea as to the effects of 
this unequal prices on our country's 
economy. 

15 Jus. 

Giving figures of such unequal prices 
for the years 1954 to 1958, it t:o{:s on 
to say:-

"To give an idea of '.he effects 
of variations in the above figures, 
it has been ca:culated Laat a 5 per 
cent rise in the average price of 
raw materials puts at the disposal 
of n ~r e elope  countries ad-
ditional export revenue equivalent 
to all the private and pub' ic capi-
tal invested in those countries in 
one year." 

That is the result that we see. So, 
when this position continues even now 
notwithstanding the two major wel-
come features, this is pregnant with 
the dangerous possibility, namely, that 
in the period of international economic 
recession the Western count!"ies al-
ways are able to shift their payment 
burden on to 'us, continuing to keep us 
in dependence and vulnerability, ipso 
facto making it impossible to rely on 
exports proceeds to finance o~r pl~~ . 
It is these circumstances th'ih exp am 
the amount of our trade defkit to the 

tune of RI. 2,179 crores between 

1957-58 and 1961-62. Now, the total 
upto 1963 will be about Rs. 2,900 
crores. 

To eliminate this colonial an~ o p.r  
we will have firstly, to eliminate the 
main reliance on one set of countries 
only; secondly, organise diversification 
of trade not just in terms of m~l e dir-
ecLion but on a scale whic;" will fun-
damenta:Jy change our patte~n of ex-
ternal trade. 

On the question of unequal prices, 
now that the U.N. Trade Conference is 
going to meet from the 23rd March 
this year this question of unequal 
prices between the under-developed 
and the developed countrie. will come 
up for major dis2ussion. I h'JPe, as 
the hon. Minister said, our Govern-
ment and OUr de'egation w'1ich I!oes 
there, will take a firm staml, whehter 
it is in the Commonwealth Ministers' 
Conference or the U.N. Trade Confer-
ence, in favour of the underdeveloped 
countries. If we take a firm stand on 
this question in thi" Conferl'ncc, I am 
quite hopeful that as far as the parti-
cipant Communist C()lllltnes are con-
cerned, they wPI definitely suppurt the 
cauSe of the underdeveloped countries. 
I understand that in the very prepa-
ration for the Conference the om~

nist countries are giving their full co-
operation. But that is !lot the case 
with the Western countries. I would 
like to mention to the hon. Minister 
who is going to lead the eleg~ ion that 
this ql1C'stion of pricrs is going to meet 
with hurd'es from the Western coun-
tries. The Economic Week!y of Feb-
ruary 29, 1964 says:-

"It is no secret that Britain, in 
common with the U.S. and other 
Western powers were very luke-
warm about the idea of this con-
ference, and would much rather 
that it had never been held." 

This is what the Economic Weeklll 
.' which is uncommitted to any party-

this is not a Communist weekly-has 
.aid. 
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What is the reason? Why are the 
United States and the U.K. lukewarm 
about this conference? It i3 because 
in this conference the question of 
prices will loom large. And what is 
the position of Britain with regard to 
these prices? The same Economic 
Weekly says:-

'"I'he U.K. Government's attitude 
on commodity agreements is deli-
nite'y ambivalent. While it ~ee.  

the need to stabilise (:ommLlcity 
prices, it is extremely worried that 
these prices may be stabilised at 
too high a level. As a large im-
porter of primary products and 
raw materials, it is anxious to keep 
these prices as low as pOSSIble in 
order to reduce its own costs. 
Therefore, it is not anxious to 'sup-
port schemes that lead to higher 
prL,es of commodities, which, in 
essence, is what the producing 
co'mtries want from a commodity 
agreement." 

So, the rp~ n or the motive, as far 
ag the Western countri£'s .ri~ concern-
ed, for their b"ing lukewarm about 
this U.N. Confercnce is clear. 

I am bringing these bcts to the 
notice of the leader of our delegation 
so th1t. he m3y be prepared in ;,dvance 
to meet these obstacles and have our 
arguments rC3d y which wi'l be hun-
dred per cent in the intprcst dour 
country and other unrler'leveloped 
('mIntrics. I wi"h, our delegation to 
ch1mpion not only the C::JUS" 'Jf our 
country but also to e om~ the lead-
er and champion of uw:lerclPveloped 
cOllntries about the problems that 
wi'l come up in this conf€rcnce. 

Coming to the declarations of our 
Government, our Government has 
been rl'pe1tedly e larin~ to curb 
mononolv bv enrollr"l!ing th" !(rowth 
()f small-scale industries. Relying on 
this profession of the Government 
many people started investing in 
small ~~alp industries. Yet, what did 
(lUI' Government do? Whi'e- al10catin!( 
foreign exchange for the ourpose of 

importing raw materials, Government 
allotted to the scheduled industries, 
mostly controlled by bi!: business and 
monopo:ists, foreil(n exchange 
on the basis of their full capa-
city, whereas to the small-sca:e indus-
try they made ad hoc allocations hav-
ing absolutely nothing to do with their 
capacity or requirement, and which 
fell far short of their requirements. 
The result is that these small-scale 
industries were compelled to purchase 
them in black market leading to an 
increase in the cost of produc'ion and 
resultant unfair competition from the 
big monopolists, rendering nlCJre than 
50 per cent of their capacity idle, 

After the emergency the situation 
has worsened. Even now after repeat-
ed representations the hon Finance 
Minister seems to agree to ~ns ~re only 
up to 50 per cent of their requiremEnt, 
I would like to know this from this 
Government. Was it the crime of 
these small-scale industrialists to have 
taken the professions of this Govern-
ment at its word and at their face 
va'ue? I submit that the Govern-
ment change its policy with r~gar  to 
the allocation of foreign pxchange for 
the purpose Of importing 1 aw mate-
rials in a direction that en3ures allo-
cation to full capacity as far as sman-
scale industries are c·onccr'led. As far 
as allocations to basic inc1ustrics are 
concerned, if they fall s ~t of their 
requirements, the schedulc'a m?jar in-
dustries can afford to bllv from the 
black market but not the 'small-sc1Ie 
indllstrie·s. The black m1rkd i, the 
market ot the monopolists and they 
can manipulate it anv W'W If they are 
compelled to !:o to the black market. 

The question of nationalisation of 
export-import has become a major 
controversy in the life of the countrr, 
The moment I mention nati()na:isn!ion, 
Shri Masani or Professor R,mga will 
strike the gong apprehending danger. 
The striking of the gong by Shri 
Mas"ni will strike a s mpl ~t  chord 
in the heart of our Finance Minister 
as well, when it is the :juestion of 
nationalisation. But let us see what 
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[Shri Umanath] 
the import-export trade in Ule hands 
of foreign and InQian monopousts has 
turned out to be. It has tUl'ncd out 
to be an instrument to rob the coun-
try of its foreign exchange, loot the 
consumers within the country and II 
breeding ground of corruption in 
higher circles. The modua operandi is 
underinvoicing and overinvoicing of 
exports and imports. This robbery of 
the nation was laid bare by certain 
activities of the State Trading Corpo-
ration and I must thank the 3TC for 
this. When certain items 'Jf import 
were eXClusively canalised through the 
STC, it revealed that caustic soda 
could be imported at 57 per cent of 
the price invo;ved by private import-
ers till then; that the procurement 
price of soda ash could be brought 
down to 45 per cent; that the procure-
ment price of Chilean Nitrate could be 
brought down by 20 per cent and that 
of mercury could be brought down by 
25 per cent. Such vast difference in 
prices cannot be solely due to bulk 
purchase though that may be nn as-
pect; Is it not obvious that the private 
importers were invoicing at more than 
the real prices? 

With regard to exports it was llnder-
invoicing that was resorted to. The 
loss of foreign exchanl:e to the COiln-
try because Of this unfair method is 
calculated by an expert opinion to be 
of the tune of Rs. 250 crores annual-
ly. Is it not obvious that nation'llisa-
tion of the external trade would can-
serve substantial forpign ~ ange for 
the country? Yet, what adion do the 
Government take to check this huge 
fraud on thi3 country? We are told 
that the Board of Trade met in 1962. 
What action did it take? It recognis-
ed that the so·ution would have to be 
found which would deal with the evll 
without hamnering ex!,,,rt'1. It just 
re ogni~e . Was it the need to elimi-
nate underinvoicing and overinvoic-
ing? No, it just re ogni~e  that the 
solution would have to be found whi('h 
'wlll'd de'll with the evil without ham-
pering exports. In other words. it is 
an indirect threat that measures 

against this fraud on the country will 
be met by a 'Go slow' in exports. 

Another measure was that a system 
of voluntary registration of contracts 
~or exports was arranlled. They. leave 
It to the sweet will and o.easure of 
the very interests who we;e resoILing 
to it. Thirdly, discussions seem to 
have been going on between the De. 
partment, the Ministry and the Dir-
ectorate. Rome was on fire and Nero 
was fiddling. 

AD Ron. Member: Who is Nero? 

Shri Umanath: Nero are the con-
cerned people, the officers the Direc-
tor, the Ministry and the Government. 
as a whole. 

Why are these state of affairs? Why 
is it that the Board of Trade takes up 
such a position? It is because the 
policy of our Government is such that 
when a board, corporation or directo-
rate is constituted, the representa~i es 

chosen by the Government are the 
b:ood brothers of those very unfair 
interests. The blood brothers of the 
very interests who are resorting to un-
dcrinvoicing and overinvoicing are re-
presented on the Board of Trade. 
Otherwise, there can be no (Jther ex-
planation wht'n such a huge loss is 
taking place as far as our countrY is 
concerned to take such a lukewarm 
attitude and just put t in~s at th:lt. 

Now, I come to another a·.meet. How 
are the private importers looting the 
consumers? In fact, the S.T.C. has 
been helpfUl to us in this also. The 
State Trading Corporntion has ·b(,en 
importing items which are imported 
by private sector even at present. How 
does the selling prices comnare? I 
will give you a f('w e amnle~. Sodium 
nitrate-the E.T.C's. selling price is 
Rs. 886 p('r ID"+ric tonne and the pri-
vate sector whom Mr. Masanl day In 
and day out is defending. rhargE's 
Rs. 2092 per metric tonne; Pottassium 
Carbon'lte-S T.C's se'linl! pri('e is 
Rs. 1266 as against the private ~e tor 
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price of Rs. 2977; Copper-S.T.C's "rice 
is Rs. 3f02 as against Rs. 6420 of the 
private sector; Lead-S.T.C. price is 
Rs. 883 and that of private sector is 
~s. 2000 and to crown it all. as regarciB 
tm, the S.T.C. price is Rs. 12000 while 
that of private sector is Rs. 40,000. 

8hri Rameshwar Taatla 
How do you know that? 

(Sikar): 

Shri Umanath: These are facts 
that I have gathered. I am always 
open to correction by the hon. Minis-
ter On the other side. 

When Mr. Masani speaks of the 
defence of the rights of the private 
lector, he means its rieht to loot the 
consumer and the country. When our 
Finance Minister says that he stands 
for the growth of the private sector, 
he means the growth of this loot. Why 
~ it that the S.T.C. has not yet been 
able to influence these market prices? 
That is another problem. It is because 
the major share of the imports of all 
these very materials are controJled by 
the private sec lor. That is why the 
State Trading Corporation is not able 
to influence even thoue;h it is able to 
charge a lesser price. What is the 
way out found out by the S.T.C.? In-
stead of taking over this major share 
from the private sector, according to 
the S.T.C., they are also fixing the 
prices higher than what they should 
charge, i.e., on the basis of the recom-
mendations of the Tariff Commission. 
Th:lt means, instead of really taking 
over things and making them 1\vailable 
to the consumers at cheaper prices, the 
S.T.C. is also joining in the loot and 
having some profits to themselves. 

Thpn. I come to the other point. This 
state of affairs is a means by which 
lnr~~ spa e corruption is lakin/( place. 
It is ~ a se these import and export 
li~en s nrc money-m1king magic 
wnnrl that ext",nsive corruption is 
r~mn nt. As lon!r as this sourre is 
not hlock<'d. Nandaji's anti-corruption 
fight will remain a phantom. 

Thus. the nationalisation will con-
serv.. or i~n exchange. protect the 

on~ mers  weaken corruption and 

reduce our dependence on foreign aid. 
.Instead ~  dOing this, our Govt:rrunent 
IS resortmg always, off and on, to 
these export promotion incentive mea-
sures. Now, since 1962, the Govern-
~ent gave two kinds of rebates on 
InCOme-lax and Super tax on exports. 
They gave the rebate on excise duties 
also. They alJowed them to import 
~ ar e materials for black-marketing 
In r~t rn ~or exports. That is one of 
~e IncentIVes for exports, i.e., allow-
109 ~a mar et by importin~ scarce 
materIals. Then, they also allowed 
m a~ a  on customs duties. After 
gIVIng ~ .l these incentives, what is 
the lt ~  I take the example ot 
ot~on .textdes which is one of the 

maJor Items of export. What was its 
performance? As against the export 
lVorth of Rs. 57' 5 crores in 1960-61, it 
~el  to Rs. 48' 3 crores in 1961-62 and 
It further fell to Rs. 46' 5 crores In 

~. Notwithstandine all these 
IncentIves and promotions, the export 
o.f our. basic material, the cotton tex-
tiles, IS going like this. Apart from 
that even after these measures, even 
after these ineentives, what about uti-
lisa tion? In regard to those materials 
~ .i  have got tremen o ~ opportu-
nIties fOr export, under-utnsation is 
taking place. I can give you an ex-
ample. Take chemical industries, 
where export promotion schemes ap-
ply, where .these incentives are gi ~n  
and you WIll find under-lltilisatien l~ 
to the extent of 12l per cent to 71 
per cent in various materia's. 'What 
is the reason for this state of affairs? 
The one important reason is that for 
the big business, profit stands above 
patriotism. Unless our Government 
looks into this, this situation cannot 
be rectified. To confirm that, I will 
give another example of oils. oilsee is 
and oil cakes. In 1955, thr' m em~
tional pri<"e was higher. all rushed for 
experts in those itC'ms Hnd we got 
about Rs. 50 ('Tores. Tho.«' nropl(' who 
rll~ e  for exports snid, ~ are pnt-
rioti~ to our country; comp on all 
workers and farmers you m ~t "ro-
duce morC' bC'rau." it givrs Uq rorr i~n 

I'xchanl!eu So, they ~tartl  ('xport-
in~. Th('n, in 1957. wh"n th" internal 
pricD was higher than the internatio 
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nal price, suddenly the said patriotism 
started waning and they all rushed 
to the internal market and the export 
market fell from Rs. 50 cror(!s to only 
Rs. 14-15 crores. They wil! rather let 
down the nation than let down their 
loot. This brings us to the question of 
internal prices again which we are 
facing every now and then. Unless 
·the price line is held within the coun-
try, the profit promotion wi:! guide our 
exports and not export promction 
schemes. That will be the position. 

In conclusion, I sa:n our pattern 
·of external trade should change 
from its present leaning heavily on 
one set of countries; p~i e line must 

'be held and the export-import trade 
in materials needed for country's 
development should ~ nationa is~ . 
If this is not done, if these minimum 
essential th ings are not done. our 
country will repeatedly face, as it 
has been facing ~ ore  forei)!n 

·exchange crisis; our economy will be 
subjected to price ma p lation~ by 
foreign monopolies and fin311y it will 
hinder independent development of 
our country. 

Sbrl IIeda: Mr. Deputy-Speaker, 
Sir, the Minish:,' of l11tprnatlOnal 
Trade is fortunate in a sens~ that it 
.is in-charge of a person who has got 
a grip on the subject, who has got 
a practical acumen and whose vigour 
has been such that even in the pa~t 
wherever he worked he paid US with 
good dividends and. 1 would 
be expressing the general consen-
sus of the House when I say that on 
the whole people belonging to all 
parties do express gr<:'.lte:l' satisf:)c-
tion over the performance of this 
Ministry. 

A few l1ears before, when the 
Ministry of Commerce and IndustrY 
was down-graded by bifurcating it 
into the Ministry of !nrlustrii's Rnd 
the Ministry of InternAtional Trade, 
I had made my remarks that this was 
not a good development. As the 
time has passed, I feel morl! so. On 
-the top ot it, what we (lnd is that 

this year a gOod chunk of work has 
been taken away from the Mimster 
of International Trade. When we 
know that a person, who is very well-
conversant with his work, is doing a 
nice work. the work should have been 
added. Instead of that, the work i. 
being taken away from him. It is 
time that Government rethink this 
whole problem and I would suggest 
that some of the public sector projects 
-1 am not ta ing~  the projects 
which are very major and they should 
be independent-which have more 
concern with the administration and 
general industrial management should 
be in-charge of this Ministry and I 
have no doubt that the socialist 
approach that we proclaim could be 
better fulfilled when such a develop-
ment takes place. 

The han. Minister was good enough 
to give us an idea about the confer-
ence and the discussion over the 
prices. In fact, this is a subject that 
has been in the minds of the people 
all over the world particularly those 
from the n r ~ elope  countries 
for the past decade or more. In a 
few international meetings, whenever 
I h'ld an occasion to meet difTerent 
politicians, I found that they were 
serious on this point. The point is that 
the,e under-developed countries are 
ear,cr to add to their exports and 
therefore, there is a sort of cut-throat 
competition. No doubt, some useful 
work will be done in the on~eren e to 
which the hon. Minister is Je'lding 
and representing our country. But at 
the same time, very persistent 'efforts 
will be needed, and that would be 
by direct talks with the under-
developed countrie, which export raw 
materials or semi-finished goods as 
we do, and coming to certain under-
standing with them. In some commo-
dities such an understanding has been 
arrived at, but I find that that has not 
been to the advantage of the export-
ing countries Take the CQ,e of tea, 
Bugar and some other goods General-
ly, this understanding is between the 



Demands PHALGUNA 26, 1885 (SAKA) for Grants 

exporting and importing countries, 
and the result is that the importing 
countries, being developed, always 
get an upper hand and rather 
they have been dictating terms. Sa, I 
think that there h a need for making 
persistent efforts, and not merely from 
one angle and in one sphere, but 
from more than one angle and on more 
than one sphere. 

Now, I come to the question of 
exports, which is uppermost in our 
mind. It is gratifying to note that 
the trade gap between our exports 
and imports has been narrowed down 
by Rs. 104 crores during the year 1963, 
which is by no means a sm:J.ll achieve-
ment. However this should not give 
rise to any sense of complacency, 
eea s~ still the gap between our 

expc)rt., and imports is very high, 
bein <: "f the order of more than 
Es. 300 crores a year, and it calls 
for continuous and sustained efforts 
from our side to bridge this gap as 
Quickly as possible. 

One of the major factors in the 
-export trade is that most of our 
foreign trade is with UK. The trade 
with UK accounts for about one-
fourth to one-third of our aggregate 
export earnings. About 70 per cent of 
Indian exports of manufactured 
tobacco go to UK while more than 
'half of the total exports of tea, leather 
goods, woollen carpets, coir mats and 
matlings are with UK. The growth of 
this trade in the fifties is quite signi-
ficant. . In 1950 we exported to UK 
Rs. 140 crores worth of goods, while 
in 1960, our exports were valued at 
Rs. 174.37 crores. It is not only the 
growth that would give the real 
picture. Apart from the growth, the 
nature of the export is also equally 
import:lnt. It had been diversified 
broadly with the developments of the 
pattern of Indian agricultural and 
industrial production. It covers the 
i!ntire range of our raw materials, 
primary goods, semi-processed and 
finished goods. 

While expressing my general satis-
faction over this increase in trade. I 
would like to make two points. The 
first is Uiat I have a feeling that we 
are not talting full advantage of the 
trade that we have with UK. The 
preferential treatment that we get, 
lack of restrictions. tariff and others 
are such that had We desired, we 
could have glutted and dumped the 
entire UK market. Why do we not do 
it? I have a feeling that the reason is 
that we do not control this trade. 

Take, for instance, the case of tea. 
Not only has UK a sizable interest in 
the tea plantations in our country. 
and being pioneers in the field they 
direct the pattern of produclion, but 
the export trade is also in their hands. 
In the Calcutta market, they are the 
masters, and since the same trading 
interests are there in UK which 
control the other tea markets of tea 
exporting countries, they decide and 
regulate the quantum of trade from 
India, and this gocs many times 
against our own advantage or interest 
Therefore, we have to judiciously and 
steadfastly take measures so that this 
control is pa3sed on from British 
hands to Indian hands and we become 
thereby in the real sense masters of 
our own exports to UK and other 
countries. 

Secondly, we must take care to see 
that the balance of payments is 
always in our favour. If We stuJy the 
figures :l'om that angle, We find th:lt 
never was it in our favour during 
tne past few years. The best year was 
11158 when lhe balance of payments 
was minus 2.24 crores. The balance of 
payments had been ranging widely 
and in 1957, it was minus Rs. 77.48 
crores. Therefore, we should apply Our 
mmds from the point of view of this 
pattern also. If we could impress 
UPon UK that We cannot allow an 
adverse balance of payments position 
any longer, the trade channels would 
get suitably adjusted. There is 
nothing wrong in dOing so. Such a 
feeling exists in Japan. So, let us also 
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eonvey OUr feeling to UK that we 
cannot allow an adverse balance of 
payments position, so far as our trade 
with UK is concerned. If that is done, 
then, I have nO doubt that the trade 
as a whole will adjust itself. 

The recent Geneva Conference 
leaves behind an impression on us 
that the Western, European countries 
would follow the same strategy as 
thE' UK is doing, that is, maintaining 
adverSe balance ~  payments position 
in respect of us. In fact, they have 
been doing so with the result that our 
trade with the West European 
countries has been bringing an adverse 
balance of payments position. If only 
we convey our impressiOn to them 
that We have made it a national policy 
not to allow such a position with any 
eountry fOr a long time, I am sure 
the trade everywhere will settle down 
to proper levels, and in the long 
range, it would be beneficial to us. 

Along with the exports, the display 
of our products at the varioUs exJlibi-
tions that we hold in the foreign 
countries are also of great importance. 
The display of our products in the 
exhibitions in foreign countries is a 
common method for popularising our 
export products. The budget provision 
for this item is Rs. 52,57,000. It is 
however, observed that in the past, in 
quite a number of cases the funds 
sanctioned by Government 'were found 
to be in excess of the requirements 
of the loe:!1 authorities. Take the case 
of Casa bl anCa International Trade 
Fair in 1961 The unspent amount was 
of the order of Rs. 34,500. In the case 
of the Indian Exhibition at Accra in 
1911. the umpent b31ance amounted 
toRs 1.15 lakhs. In the case of the 
Leipzig Fair, 1961, the umpent 
balnnce was again Rs. 47,610. This 
nbvinllsly points to the need for isouing 
s~n~tion  on some rational basis 
()th(>rwise, such a practice of exce;;sivc 
~n tinns not ()nly pro i e~ a tl'mptn-

tion fnr e tr~ aganel  but also leads to 
sumdcnt waste. 

Along with this, we have arranged 
certain show-rooms, and they have 
been doing very good work. I would 
submit that we should have more 
show-rooms in UK, in Europe, in the 
Arab world etc. and work them very 
steadfastly, and if we do so, I am 
certain that in the long run, these 
show-rooms would give us very good 
dividends. 

Nearly one-fourth to one-third of 
the tea imported into Austria in 
1963 was from India. Here, I would 
like to bring to your notice one 
other point, namely that our exports 
were not direct. They were normally 
made via. London, Hamburg or 
Rotterdam. The quantity imported 
directly from India was extremely 
small. This points to the need of ollr 
exploring the possibility of directly 
exporting in all such cases, because 
then We may be able to suPPly such 
products at cheaper rates which may 
give a fillip to a quantitative increase· 
in our exports. 

Moreover, there is also this possi-
bility. When the Indian tea goes to a 
particular country and from that 
country it goes to some other country, 
then that particular country which 
imports it first may take advantage 
of the fact that n i~ tea has got a 
good name, and they may mix it with 
tea from some other countries, which 
may be of an inferior quality and 
whiCh may be from the other countries 
which arc coming up in the tea 
market, and, thereby, the name of 
Indian tea may be exploited without 
our getting a proper increase in our 
export earnings. This again is a very 
important factor, and from this angle, 
We should give as much attention to 
tea as is possible. 

From this point of viE'w, the impnrt 
ot tea machinery and packing 
materials becomes very necessary. 
Th"re are certain countries which 
insist that the tea packing should 
be of a particular type. In fact, we 
have not ,at arrangements to pack 
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tea in the particular way or to the 
particular size. Now, we must make 
those arrangements, because already 
that type or p3cking ha; gone home 
in that country and therefore that 
country will not accept our tea, 
however best it may be; rather, they 
would go on for inferior tea f:-om 
,other countries. Therefore, from this 
.angle also, we shouid allow adeq:l,ate 
import of tea machinery and packing 
materials so that our tea can flnd its 
market everywhere. 

15.28 hrs. 

[MR. SPEAKER in the Chair] 

In this connection, the rigidity of 
the control over the different items ot 
machinery and spare parts with c.i t. 
value of Rs. 10,000 and diesel engine 
of 80 HP and generator-alternator 
sets of 60 k.w, and abOVe has been 
relaxed by Government with effect 
from 1st November, 1963. This is a 
good step but not enough In fact, 
when we are allowing one per eent 
advanta;:e to them of the export 
~arnings  it should not have been 
restricted by this or that condition, 
and when the industry is making im-
ports in the interests of increas:ng 
exports, then we should give them 
some sort of OGL, and we should 
have gone much further than the one 
per cent earning that we have 
allowed them. 

Now I come to the Export R!sks 
Insurance CorporatiOn and similar 
bodies. I am glad to note that Gov-
ernment have come forward with 
gr ".Iter credit facilities for exporters. 
They knew that our foreign trade is 
suffering because of such a facility 
being lacking. They apPOinted a study 
group on export flnance in May 1962 
and reviewed the credit facilities 
avaihble thE'n. The Government have 
already implementeri the following 
recommendations of the study group 
submitted to them in April 1963; (1) 
Export s ~ n~ ran e Corporation 
has raised its indemnity to banks in 
the caSe of their packing credit 

policy from 50 to 66-213%. This 
facility has helped the exports It 
secure line of credit from bank; for 
the purpose of buying, proces_ing and 
packing goods this time for the exprn 
market. This has already become ~r  
familiar and my Own estimate is thlt 
more than Rs. 4 crores hlve been 
availed Of by the exports· in the last 
3 month,. We will soon find that the 
money provided will fall short of the 
requirements. (2) ExpOit-oriented 
credit system was created by reccnsti-
tuting ERIC into a full-fledged Export 
Credit and Guarantee Corporat'on. 
This Corporatio:1 has taken over all 
the jobs that Government were per-
forming through different ag ~n ies. 
The Corporation has JUSt started and 
it would be interesting to watch its 
progress. I have no doubt in mv m;nd 
that its progress would be sleadv and 
it wouJrl certainly help our exports. 

Since I come from Andhra Pradesh, 
I would like to refer to one commodity 
which though not exported in great 
quantity from my State, is of very 
vital importance, and that is mica. 
Indian m'ca is accepted as the best 
quality mica in the whole world. 

Shri Kashi Ram Gupta: Rajastl;ian 
and Bihar also export. 

Shri Sham Lal Sarat: He said 
Indian mica, 

Shri Alvares: No regional prefer-
ence. 

Shri Hecla: I had said that it is not 
a very big quantity and then I said 
that Indian mica is accepted as the 
best in the world. So he should not 
feel about it. ""But let mt; tell h:m that 
Bih:lr and Raja;than mica lIl"e far 
inferior to Andhra mica, 

Mr. Speaker: Let his be the second 
best. 

Shri Heda: It possesses the unique 
combination of elasticity, toughness, 
flexibility, transparency, constancy of 
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volume under high heat and extreme 
cold, high dielectric strength and the 
property of splitting into thin fl:ms. 
Therefore, it has been exported in 
good quantity to USA. But the USA 
has been playing one trick. The trick 
is that they purchase from us the 
splittings and try to avoid paying for 
mica of the best quality. There!ore, 
the Ministry should stop the export of 
splittings or inferior left-overs and 
thereby in a way compel USA and 
other countries to purchase the best 
quality mica from us, thereby e!labl-
ing us to earn the full amount of 
foreign exchange. 

Shri Ranga (Chittoor): What 
happens to the rest of it? 

Shri I1eda: In the end, I would 
mention a point dealt with by the hon. 
Member who spoke before, namely, 
small scale industries. These days 
small scale and rural industries have 
come up in great numbers. I would 
Ii:te to make one submission, that in 
terms of capital invested, small-scale 
indmtries arc expected to give us far 
better production, anything between 
75 and 200 01 more production than 

/0 h . large-scale industries. Bu t w at IS 
our experience? They nre not able to 
give that result. Why? B2eause they 
are not getting the raw materials as 
they want. There are certain cases 
where a small scale industry is not 
able to run even for 25 days in the 
year. So if We are short of raw 
materials, if we cannot import them, 
for God's sake, do not give them 
licence do not allow the money to 
be l~ e  and do not alIow the im-
porter of this valuable machinery the 
foreign exchange to get it-if produc-
tion cannot go ahead. 

Again, I haVe come across a very 
strange development in the name of 
rural industries. A friend came to me 
and said he had started an industry 
.in a rural area. I asked what it was. 
He said Transistors. I was surprised. 
I asked how he could set up such an 
industry in such a small place. Be 

said, 'No, no. I purchase all the com-
ponents from Japan and make the 
case here. I assemble them and go to 
the market. There is a good market 
for it'. I asked, 'What is your prob-
lem?' He said, 'The problem is that I 
am not getting the components In 
suflicient quantity. I am able to work 
only 3 days in the year. 

So if We want to develop rural 
industries, they should start rural 
industries which haVe gOt some base 
in the rural area, production or pro-
cessing industries depending on rurally 
a ~iia e resuurces. Starting such 
indu,trie;; as thc onc I mentioned is 
!lei ther here nOr there. Set ting up 
such industries in the name of small 
industries would rather constitute a 
h:l!ldicap and impediment to industrial 
progress. 

With these words, I support the 
Demand,. 

Shri P. K. Dec: Taking into ('on-
sideration the important role the 
Ministry has to play in building up 
the country, it has been rij!hlly decid-
ed to upgrade the former Departrnent 
of International Trade to the status of 
the Ministry of International Trade 
and place it under a Minister reputed 
for his dynamism. It is the need of 
every country to earn foreign 
exchange; it is all the more great in 
a country which has a develcping 
economy and is facing an unfavourable 
balance of trade. 

So far as our country Is concerned,. 
we have not only to wipe out a deficit 
of Rs. 301 crores in our balance of 
trade this year but have at the same 
time to earn more to clear OUr mount-
ing foreign debts to the tune of 
Rs. 1800 crores utilised out of nearly 
Rs. 300 crores authorised, and internal 
debts, to the tune of Rs. 5,000 crorel. 
Unless we take sincere steps In this 
regard, We will be accused b,. 
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posterity of selfishness and charged 
with following the Charvakas theory: 

~ i ~ l ~.~  ~  ~s ~  

Far earning more foreign exchange, 
We have to search for new markets, 
8t the same time expand the existing 
ones. Trade in the international field 
is becoming difficult, competitive and 
severe. A seller's market is going to 
be turned into a buyer's market. 
Every country has been competing 
with others to WOo their foreign 
buyers and to offer more attractive 
terms. 

So far 35 Ind ia is concerned, most 
of our industries are primarily 
oriented to the internal market. We 
export only 4-5 per cent of 
our national product,. Now 
it is Governme:1t's duty to 
make all concerned conscious of the 
fact that unless we export, we will 
pe~is . So the slogan of the country 
should be, export or perish. 

Here I would eite two instanees-
West Germany and Japan. In the last 
war. these .countr:es were completely 
destroyed. But they st~a ne  every 
nerve and m~ e every endeavour to 
promote t i~ ·export. Today they 
are not only prosperous but are ex-
tending their helping hand to develop-
ing co un tr ies like India. 

The Third Plan target of OUT exports 
is Rs. 3,700 crores, which excludes the 
exports from Goa which come to 
about Rs. 90 ~ores. In 1961-62 and 
1962-63 we have actuallv exported 
Rs. 660 crores and Rs. 693 era res res-
pectively, recording a shortfall of 
Rs. 16 crores. According to the Third 
Plan m te~m appnisal, by the end 
of the Third Plan period we will be 
short by Rs. 90 crores. So, every en· 
deavour should be made to reach the 
target fixed for the Third Plan. 

Seventy-five per cent of our over· 
seas trade is based on agricul'u.ral 
commodities or on agriculture-based 
m'lntlfactured g03ds. It. is a good 
thing that realising its importance, the 
department ha3 been upgraded to be-

come a Ministry, but I fail to under-
stand why textiles and jute, which have' 
formed an integral part of this Minis-
try, have been taken o e~ by the 
Ministry of Commerce and Industry. I 
also cahnot ap:>reciate the reason why, 
even though this Ministry controls the 
activities of our various commercial' 
mISSIons abroad, the missions at 
Kuwait and Washington hJve been 
transferred to the Minist:y of Exter-
nal Affairs. 

Shri Heda referred to small-scale--
indusl ie3. I d3 not know wh,; a step-
mOlherly lreatment is being accorded 
to them so far as import of raw mate-
ril!.- required by them arc concerned. 
The big scheduled industries got their 
import quota, bUl the sm31l industries 
a:'e not treated on a par with them. 

In the issue of import and export 
licenres, there has been talk allover 
the place regarding favouritism. 
Wilhout pinpointing individuals, I 
would only say that the whole system 
is wrong. We have been pointing out 
f ~om theSe ~n es that so long as 
permits :md licences are there, there 
is bound to be favouritism. So, Rajaji, 
our revered leader, has suggested thlt 
it is high time we had a non-political,. 
impartial body, a judicial body, pro-
perly insulated ag3in.t all political 
pressure. to issue licenses and permits. 

onsi e~a le difficulty is experienc-
ed by trade and industry as Govern-
ment's import policy is not announced. 
simultaneously for all the items in the 
Red Book. In the latest book there 
W3S no mention at rayon, soda ash 
and steel, which led to speculation 
and rise in prices, and naturally ad-
vantage was taken by some of this 
omission. 

There are two bodies functioning 
which advise the Government on this 
part of their activity, and they a~e 
the Board of Tnde and the Export 
and Import Advisory Council. The 
activities of these bodies overlap and 
are more or less the same. So, I do· 
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Dot see why two bodies should func-
tion, separately and why We cannot 
have only one body. 

Sometimes We see that licences are 
issued for countries which do not 
manufactu:e the particular goods re-
·quired. For instance, a particular 
Indian company had to wait for 

. 26 years becaUSe Czechoslovakia does 
not produce the type of enginee:ing 

. goods they required. Similarly, an 
import licence was issued to an Indian 
finn to import bearings f:om USSR, 
but they could gt!t only one type of 
bearing after waiting for two years, 
though their indent was for five types 
of bearings. 

My remarks regarding imports will 
not be complete if I do not state that 
the Import Substitution Committee 
should function effectively. Due to 
the emergency, it is all the more 
imperative that we must have substi-
tutes for imports, and that we should 
try to conserve our precious foreign 
exchange. I do not know why the 
technical panel for import sub.,titu-
tion was dis;olved. 

Coming to exports, I would point 
out that cost reduction in our manu-
factures is of primary importance. 
The expert one-man committee on 
cost reduction, consisting of Dr. S. K. 
Muranjan, submitted its report on cot-
ton text:les nine months ago, but no 
action has been tRken so far. This 
ineffectiveness of the Ministry has 
completely belied the dynamism to 
which I referred earlier. 

Shri Manubhal Shah: On a point 
of information the committee was ap-
pointed last year. The report on the 
textile in ~t  was SUbmitted only a 
few months b3ck and it was an interim 
report. It is a very vast industry on 
which no committee can make a re-
port in a short time. 

Shri P. K. Deo: My information Is 
that it submitted its repc.rt in July, 
1963. 

Coming to the Issue of licences to 

industries under the Industries 
(Development and Regulation) Act, 
preference has always been given 
to industries with export poten-
tial, but I am very sorry to remark 
that the necessary vigilance is lacking, 
and there has been non-fulfilment of 
the export obligation on the pa:t of 
the industries, which again refiects the 
ineffectiveness of the Ministry . 

It was for the first time in the Fin-
ance Act cl' 1962 that relief from in-
come-tax was given to exports, but I 
think it is far from adequate. 
In Japan, for instance, there hal 
been in existence for a long 
time a scheme of accelerated de-
precia tion on fixed assets in export 
figu'es we flnd that 80 per cent of 
our expo:ts has been without any 
incentive from Government. What-
ever httle has been given only affects 
the rest of I'ur export trade. So, I 
~ ggest that the techniques employed 
and the conressions given in forei!(n 
countries for export promotion should 
be studied and given effect to. 

The export sector of our manufac-
turing industries has to be modernis-
ed. In jute, which is one of our roain 
pxport item~. and in which we have 
to face competition from Pakistan, 15 
Der cent of our mills have not yet 
been modernised. 

Coming to tea, it is a commodity 
of internatioDl'1 commerce, and it hold. 
the pride of place in India's foreign 
trade. India or.cupies the first place in 
t.he world in 'icreage and production 
of tea, as pointed out by the Minister 
himself in his speech. We export 64 
Der cent of o'lr produce and earned 
Rs. 129'60 crores. Ceylon has stolen a 
march ahead of us; she is capturing 
our traditional markets in UK and 
elsewhere. This is evident from the 
fact that since 1954 Ceylon has In-
creased its export by 41 million kg 
compared to India's Increase by 10'8 
million kg. This is mainly due to lack 
of adequale propaganda of Indian tea. 
The picture of Indian tea Is not well 
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;projected in foreign countries. Ceylon 
-has been spending much more on ex· 
port publicity on tea than our coun-
try. 1 do not want to go into more 
,riclails. Every step should be taken 
-to improve the quality of our tea and 
I't t:oc same ilme reduce our price. The 
Estunat.es and the Public Accounts 
Committees have pointed out time and 
:again that it is no use spending money 
·on tea propaganda inside the country. 
In fact we find that we should dis-
-courage Indian people from consuming 
more tea as tea needs to be exported 
to earn foreign exchange. We have 
been spending so much for publicity 
of tea by having tea centres in this 
country which incur losses to the tune 
-of Rs. 1.16 lakhs last year. The Tea 
Board runs a tea centre in this Parlia-
DleDt which incurs a loss of Rs. 2,500 
every year. I do not think there is 
Deed for spending money on tea pro-
motion insbde the country. 

Mr. Speaker: Does he advise that we 
should stop it here in Parliament? 
Should I do that? 

Shri p, K, Deo: Yes, Sir; I res-
pectfully submit it can bc done .... 
(Interruptions) -

Mr. SIt18ker: J was asked again and 
again to arrange for this. 

Shri P. K. Deo: Coming to tobacco, 
1 submit that the market of cured 
virginia tobacco in Andhra Pradesh 
has completely colbpse'l due to the 
Government's policy. There has been 
slump in the market and ncariy 5000 
agricultural and thrce lakhs of agri-
·cultural and industrial I,abourers are 
unemploYl'd. UK .and USSR are our 
buyers and they are negotinting with 
a few exporters. Our export indust-
ries should he broad-'based and all 
these agriculturists should be given 
the privilege of exporting on their 
own .. 
15:.55 hl'!l. 

'[MR. DEPUTY-SPEAKER in the Chair] 

At the ~ me time minimum price has 
to ,be a~ re  for the tobacco grown. 

:2486 (Ai) LSD-7_. 

The minimum prices were declared 
very late this year, after the produce 
camz into the market. This should 
not be repeated in future. 

Mr. Deputy-Speaker: The hon. Mem-
~ r mus¢ conclude now. He has tal,en 

20 minutes. 

Shri P. K. Deo: I am the only speak-
er of my Party, I shall take 45 
minutes. 

Mr. Deputy-lSpeaker: The time al-
lotted is only five hours; so, there is 
no 45 minutes. The larger Party has 
taken only 20 minutes. 

Shri P. K. Deo: Because he did not 
have any material. Export price 
should be fixed by giving adequate 
support to the internal market. Re-
gion-,wise in some of our major tradi-
tional markets such as West Germany, 
Japan, Ceylon, etc. there has been a 
set-back in our exports; if you study 
the commodity-wise export also, you 
will find a set-hack of exports, our 
manganese ore. cotton textile, etc. 
The Minister pointed out that manga-
nCSe are is the sick child. The inter-
nal market is very limited in this 

~l . It has a predominantly export 
base. In 1962-63 export earnings of 
manganese ore fell to less than Rs. 8 
crares-Iowest in the entire decade. 
Some fillip has however been given by 
the Indo-United States barter deal. 
Taking into account its high unremu-
nerative cost, the STC which has been 
e""POrting manganese ore 9hould bear 
a part of the losses incurred by the 
produeer. Mv communist friend Shri 
Umanath stat ,·1 t"at the private sec-
tor has been making huge profits with-
out corroborating his statement with 
any st.atistics. I may point out how 
the monopoly system whether it is in 
the State sector or private sector, ill 
harmful to the community. The STC 
for instance got caustic soda at Rs. 410 
per tonne but sells it for Rs. 760 per 
tonne. 

Coming to irOn ore, ,I may say that 
Japan has been our buyer mainly due 
to the political conditions in China. 
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This marrket should be further explor-
ed, even though lately Japanese have 
come to some sort of an agreement 
with African countries and Australia 
and South Americ.nn countries. The 
Minister should see that our iran are 
export to Japan shoUld be increased 
in quantity in future. 

The arrangements to give publicity 
to oUr products in varioll.5 internatio-
nal fairs are far from adequate. Last 
year, I had the privilege to go in the 
Commonwealth Parliamentary Dele-
gatiOn and I went to the international 
trade fair at LagOS in Nigeria. I saw 
the very sorry state of affairs of our 
In:!ian pavilion. Except for a few 
handicrafts goods and some pamphlets 
of the Air India International, I think 
there was hardly anything which we 
h3.d shown to the world of which we 
could be proud. Some machines pro-
duced by the HMT ani other latest 
gadgets could have been there. But 
I found nothing there. Lastly, I would 
be failing in my duty if I do not point 
out in this House the voice of the 
dumb denizens of the forest in this 
country. Being a member of the AII-
India Board of Wild Life, I submit 
that absolutely a step-motherly treat-
ment is given to the wild animals, snd 
they are being slaughtered for the 
sake of export, and there has been 
absolutely no check on their destruc-
tion. 

16 hrs. 

In this connection, I would like to 
point out the resolution of the Board 
of Trade in its eighth meeting on the 
6th July, 1963, and the resolution 
reads that "the ban On cow-slaughter 
affected the raw material supply of 
the leather inrlustry; likewise. the res-
triction on the export of wild life has 
resulted in the falling of this trade." 
I !think a resolution or a recommenda-
tion of this type should go to the 
waste-paper basket. because it deserv-
ed no consideration. If we say that 
cow-slaughter has to be re i ~  it 
would be a very sad day when thought 

is given towards that end, which runs 
contrary to the sentiments .and goes 
against the very article 48 of the 
Consti tu tion. 

Shri Manubhai Shah: Sir, on a point 
of infonna l ion. The hon. Member was 
reading out an extract rather in a 
disjointed manner. That is not the 
recommendation. It was pointed out 
that due to want of hides, the produc-
tion went down, and that was on the 
analysis submitted by the Ministry, 
which was being reproduced. I want-
ed to make it clear lest a wrong im-
pression should be created. 

Shri P. K. Deo: He may reply to it 
later; why take my time? So, any 
attempt to revive cow-slaughter shOUld 
not be encouraged. But at the same 
time, any attempt to increase the ex-
port of wild life will lead to further 
deprE'dation. For the benefit of 
science. to develop an aesthetic sense, 
and for the delight of the future 
gem'ration and also On grounds of 
E'cology, there is 1) growing necessity 
for the preservation of wild life. 

In this regard, I would also beg to 
submit that the quota of peacock fea-
thers-the peacock. .as you know, is 
our national bird-has been increased 
from two million to five million. In 
Gujarat ancl Rajasthan. a man would 
be lynched if he shoots a pe.~ o . We 
arC' getting d:stressing news that pea-
cocks in Gujnrat and Rajasthan are 
being slaughtered for the purpose of 
peocock feather. 

So far .as crocodile, python and 
lizard skins are concerned, even thoug]a 
a limit has been pr~ ri e namel . 

100 skins per year-this Ministry has 
been pressing on the All-India Baud 
for Wild Life to increa!;e the quota 
These animals are very slow breeders 
and for ilhe purpose of selling their 
ski·ns thf'Y have been destroyed in 
large numbers. I submit that if the 
Gavernm"nt is sincere that t e~e skins 
are to be exported, they must start 
large breeding farms for crocodiles. 
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lizaOOs and pythons, and they should 
not encroach on the already depleted 
wild life of this country. 

Shri V. B. Gandhi (Bombay Central 
South): Mr. Deputy-Speaker, Sir, we 
have before us the report of the Minis-
try of International Trade. It gives 
Us a story of heartening progress all 
round. ,1 join in the commendations 
that the Minister has received from 
other speakers who spoke before me. 
It i~ a story, as I said, of all-round 
progress in the field of export trade. 
I shal!, however, today confine my 
remarks to two subjects: first, the 
appointment of an adviser for cost 
reduction studies, .and second, the UN 
conference on trade and development 
whkh is to meet very shortly. Both 
these subjects-it is not necessary to 
remind this House-are of basic im-
portance in our export trade. I must 
confess here that I was caught a little 
unprepared today. I was under the 
impression that the debate was to 
begin tomorrow. But we are always 
glad to have an opportunity to say a 
few words on intC'rnational trade. 

Coming to the fi.rst point-the ap-
pointment of an adviser for cost re-
duction studi€'s-we do not yet h3.vC 
details rnough fo clearly appreciate 
the value of this appointr.,ent, but, 
however. we could say that any steu 
that will help in promoting "xport is 
to he welcomed. We should. in the 
meantime. wait for further details. I 
am one of those who are a little scep-
tical over it-an appointment of this 
kind. r do not know whether sueh an 
appointment would really deal with 
the heart of the problem; it might deal 
with the periphery but it may not go 
to the heart of the subject. r do not 
want to under-rate the value of tlle 
work that will probably be achieved 
by this adviser's study. 

The chief problem relating to costs 
today is the problem of inflationary 
pressures in this country an,-j also the 
problpm of the methods of taxation 
and finance cmployed in this country. 
We see a spectacle here, sometimes, 

that each Ministry is doing some kind 
of compartmental thinking. Some kind 
of compartmental thinking goes On in 
this country. Take, for instancE', the 
railways" They have been going 011 
adding or increasing their freight rates 
year after year; every time there is an 
increase in the railway freight, we 
know that it leads to increases in costs 
of production all along the line, over 
a long range. It increase the cost of 
coal, steel and a number of products 
which are inter-dependent, and there 
is a sort of pyramiding of costs, and 
this kind of a structural, inflationary 
push-up to costs in the country has to 
be carefully considered. 

I haVe pleadcd in the past for SOl"e 
kin,j of a central thinking agency for 
this purpose. I have sometimes referred 
to what I have in mind in this House 
before-something like an Economic 
Advisers' Council as they have in 
America. 'I have had some corres-
pondence on this sU'bjeet with the 
Prime Minister and I havc also had 
some discussion with thp Chairman of 
the Planning Commission on this ~l
ject. But I got the im;->rcss'on from 
my discussions with them that they 
sfill comider that a proposal of this 
kino is too premature for this country. 
I hope the Mnister of Internatior.al 
ra~e will use his very large infhlpnee 

in thi, matter and see that things 
move in the directions which are more 
likely to attack a difficult problcm of 
this sort-the problem of high cost 
structure in our economy. 

Coming to the second point-1nd 
that is about the UN Conference on 
Trade and Development-we arl' all 
happy fhat our Minister of Interna-
tional Trade is proceeding and will be 
attending the Commonwcalth Trade 
Ministers' Conference as well as the 
UN Conference on Trade and Develop-
ment. We wish him god-cpeed ~n  

all success in his mission. This COin-
ing session of the UN Conference on 
Trade and Development. as has bern 
stated in the rf'port of the ini~ll  

has aroused great hopes among the 
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less-developed countries. For centu-
ries these less-developed countries, 
particularly the countries which have 
beoen producers of prima·ry commorli-
ties, have been unable to deal with the 
Western and in1ustrially more advp.llc-
cd countries on terms of any thin:,: like 
equality and that i~ partly because 
we have nevpr been able to otrrr an 
organiged front. There has always 
been a lack of direction and organised 
effort on the part of these countries 
nl'oiuc'ng primary products. The rpa-

- :15 for such lack of organis'lticl'1 are 
Vl"U, and are SUch as c;;.nnot be 

1 .. !nded immediately. 

For instance, the terms of interna-
tional tradp have all along been against 
the primary producers. We see some-
times thE' spertacle of a contrnd:t'lion. 
For instanre, we see thesp ind llstrinlly 
developed countrics offering Us large 
sums in aid. But at thc S:lmp time. in 
their .~e a ngs with us as p~imar  pro-
ducers. that is. we a. primary prorll1-
cers an·d they as p~o l ers of im'ust-
rial products: we hardly get <J ~n e 
to deal with thpm on term, "If eQlw.:ity 

Over the decade. we see thn!. the 
world trade in manufactures h:lS in-
creased hy 72 per cent, whereas world 
trade in primary '('ommoditips has in-
creased only by 12 to 13 per cent. That 
tells us the whole story. 

We have listened to the very spi:'it-
ed plea that the Minister for Inkr-
national Trade made just a few 
minutes ago. His plea was for the re-
moval of all tmpcdiments to interna-
tional trade. He pleaded for the re-
moval of tariff barriers, for the re-
moval of non-tariff barriers, for the 
removal of internal duties, for the re-
moval of restrictions of all kinds and 
and also for the removal of adminis-
trath'e con:rols whkh at. present pre-
vail in other o ntri~s. 

Now, he also went on to make a 
forceful plea for creating a permanent 

world trade conferonce organisatiOn in 
Geneva instead of a kind of confer-
ence that meets only periodically. It 
should have a permanent organisation 
located suitably, 

So I would say, these two subjects 
are of great importance in the con-
text of our international trarle and 
should deserve the attention of the 
Ministry. 

Shri Alvares: Sir, the House is for-
l nat~ in being able to discuss the 
issue of international trade on the eve 
of the Geneva Conference, where a 
number of delegates on behalf of· gov-
ernment are going to put our pros-
pects vis-a-vis the other countries. 

International trade, Sir, :lttrncts 
attention for many purposes, princi-
pally because it provides an outlet for 
our economy, tries to redu·ce the deficit 
in the balance of payments and also 
by its own repercussions generatps our 
o\\n in'ernal ('('onomy. Therefore, 
when t ~l e is such a vast balan"e of 
paymen' arrears to be made up and 
this is Wling to be a~ ent ntp  by the 
ne~  to repay loans and the interest 
on th",m. inter-national trade co:nes 
in for our special consideration this 
year because of an act ute situa'ion in 
the country. 

The export policy naturally guides 
what our policy on international trade 
should be. On the one hand, there is 
the crying and pressing need to export 
and. on the other, there is the need 
to develop indigenous industry. In 
certain resp(lcts and in certain areas 
there mav be an apparent C'onflict bet-
we'.!n t ~se two, and I would like to 
sound a warning that when there is a 
conflict, considerations of lower tarift' 
should not arise in order that maxi-
mum export should be achieved. On 
the other hand, there should not be 
too many incentives given to exporters 
because that will result eventually In 
the flight of initiative and capital from 
the industries of a higher priority in 
our planning. 
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So, international trade by i!selI lS a 
pattern that needs consideration. Un-
fortunately, the pattern of internation-
al trade has followed the pattern of 
mternational ipl lma~ . When con-
sidering this, we feel that international 
trade is locked up in three main regio-
nal arrangements. 

The first arrangement is tha t of tile 
"Alliance for Progress" in the south of 
America. The sC{;ond arrangement i, 
in th·" EEC-the European E:onomlc 
Community which is commonly known 
as the Comm:ln Market. The third one 
is in the COMECON-that is in the 
Russian hegemony where countncs 01 
East Europe are re-arranged. All these 
t1hree C{;onorru.c arrangements are ex-
clush'e and of a closed circuit area and 
the result has been that under-develop-
ed countries find great difficulty in 
pene~rating the dosed circuits which 
are meant primarily for regional dev£'-
lopment and for regional inrease In 
their own e<:anomy. And that is why, 
all over the world, every under-deve-
loped economy is demanding that 
these regional arrangements be scrap-
ped entirely and whatever arrange-
ment has to be done for the develop-
ment of the under-developed econo-
mies must be on a unified and integ-
rated world pattern 

I must say that we do not have an)' 
objection for any country to make any 
arrangement in order to protect its 
own economy. But when more favour-
ed developed economies get together 
in or ~r to form a dosed preserve, that 
must be ohjectionable because just as 
peace is indivisible, so also interna-
tional trade is indivisible and must be 
developed on a world pattern. 

It is not insignificant that France 
made all efforts, successful efforts, to 
kp.l"p out England from the European 
F.onomic Community, it feared that 
the entry of England would not mere-
Iv tlOsE'! 'hn nnlitknl halance but. would 
nl.n "".,,1 lhC' ~lan n of trade bei -

~n F.ngland and the Commonwealth 
Nluntrh. nn tl,,,, onC' hand, and the 
F11rOpn"n1 EC"nnOl'11k" omm ni. .~ on 
t ~ ~ nr. Jt i. sinnificant t.hat 
nf' nr the develrm'ncnt of the 
European Economic Community. 

Common Market area as 
freely called, there has 

it is 
e~n 

spc,: .a~ lar gr;)wth in this community 
of six nations. We find thal in this 
closed circuit of the European &ono-
:ni.: Com:nunity. the gross national 
pro:.\llct in reas~  by 24 per cent, re-
lle2ting an annual growth a: the rate 
of 5 . ,'cnt. In the same period, in-
dustr;;.: ::'roducti:ln has riscn by 37 per 
cent and the rate doubled by annual 
growth of 19 per cent. This is the 
phenomenal growth that more favour-
ed economies have achieved at l.ne 
cost of the under-developed econo-
mies. 

Let us consider, in juxtaposition the 
questi:ln Of the position of the other 
group. It is not my interest just now 
to make a comparison between the 
two, but only to point out that what-
ever politi.2al p.,.rsuasion these different 
regional pacts may follow, the more 
developed economies in this regional 
pacts get the bettcr part in (he bar-
gain, In the Comecon thB posi'jon is 
not very much different. from that of 
the EElC. Russia is the dominant fac-
tor in Comecon whicih consists of 
Hungary, Poland, Czechoslovakia, 
Rumanian etc. The Peoples' democra-
cies paid 16 per cent more in 1955 
than the Western European countries 
had paid to Russia during the same 
period for the same commodities. In 
the matter of exports, it is the same 
story. In the majority of cases, in 41 
instances, the Comecon countries ex-
ported to Russia at prices that were 
lower than the prices .paid to Western 
European countries. As a result of the 
total transaction, with the junior part-
ne:s of the Comecon countries under 
this arrangement, Russia gained by 
4.13 million roubles. In a majority of 
cases, all the Comecon countries were 
paid less for similar imports than 
Russia paid for imports from \'le"< -;0, t· 
ropean countries, and the net result 
was that Russia, a member of the 
Comecon, benefited due to the discri-
minating treatment to its members, 
by about Rs. 40 crores in one year. 

This only s n ~ tho' whf!thl'r it is 
the "AHian.cC' for ro r ~  jn tl ~ 

South of Ameri:ca, whethcr it is the 
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European Economic Community in the 
West of Europe or the Comecon, the 
tendency is for all developed countries 
to progress and to protect their own 
econQlIlies at the cost of the junior 
partners. 

.Therefore it is vcry necessary that 
the representatives of the Government 
of India make a very strong plea for 
the scrapping of all these regional 
economic pacts, just as we have made 
hitherto strong pleas for the scrapping 
of all political P3ctS, whether they be 
the NATO or the Warsaw Pact, in 
their own spheres. Then only, I 
think, world trade can be arranged On 
an entirely free basis, and the under-
developed economies can have their 
own share of the world trade in order 
that they may catch up with and make 
up for the backlog of economic deve-
lopment in the many years that they 
have lost. 

There is a tendency among the more 
developed countries to put up tariffs 
against light manufactures, and it is in 
this precise sphere of light manufac-
tures that the underdeveloped coun-
tries can now compete. If the deve-
loped countries put up these tariffs-
they have already done sO,-and keep 
On maintaining them,-the result will 
be that the underdeveloped countries 
will not be able to trade as much as 
they can because as far as the sophis-
ticated imports or exports are con-
cerned the underdeveloped countries 
are at a decided disadvantage. It is. 
therefore, necessary that at this inter-
national conference in Geneva, which 
is to be held next week, the repre-
sentatives of the Government of India 
should make a plea that, pending the 
scrapping Or the elimination of these 
regional pacts, the "Kennedy Round" 
of negotiations, as it is commonly 
called, should not be made merely to 
effect. a relaxation of imports with 
the European Economic Community, 
but that the "Kennedy Round" should 
be aimed at providing free trade and 
preferential trade tariffs for under-
developed countries wherever and 
hO'IFsoever they may exist. 

It was the intention of the late 
Presiacnt Kennedy, when the Ameri-
can Congress pa~se  the Bill autho-
rising him to reduce any tariff by 50' 
per cent of what existed at the 
moment, to break the stranglehold of 
the European Economic Community, 
and .if ,America has to do justice &I 

a major economic power for the deve-
lopment of the underdeveloped econo-
mies, it is necessary that the "Kennedy 
Round" of negotiations should be eX-
tended similarly. 

After all, in the present circums-
tances of underdeveloped countries 
they realise that it is better to pro-
vide for development through inter-
national trade than to rely upon aid 
and loans from developed countries. 
Obviously. the former choice is much 
better because not only is there an 
economic base against imports and 
payment of loans. but it conduces 
more to self-respect because under-
developed countries do not always 
have to rely upon aid clubs and the 
like for their own particular develop-
ment. 

In addition to the scrapping of both 
these regional economic arrangements, 
it will be necessary to effect an equit-
able distribution of the total volume 
of international trade between the 
developed and the underdeveloped 
economies. I am aware that the 
developed economies, for some reason 
Or the other find themselves in pecu-
liar difficulties. The instance of the 
West German economic situation is a 
case in point. Over-production has 
resulted in unemployment and the 
financial wizard of the West German 
economy had to resort to curtailment 
of the total number of working hours 
in order that emplo} ment could be 
maintained up to a regular standard. 
Whatever the arrangements that have 
to be made, they hwe to be made by 
taking into consideration the needs of 
ali the developed and underdeveloped 
countries also and a preferential treat-
ment has to be given to the needs of 
the underdeveloped countries so that 
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UIcy can catch up with economic 
.development which has by-passed 
tbem for the past many years. 
In addi tlOn to this, I realise that 
'Wb.ile a plea is made for the elimina-
tion of regional economic arrange-
ments, that may not be achieved so 
I<DOn and until such time India and 
.aLbe;· underdeveloped economies 
.should be able to make bilateral con-
tracts so that wherever it is possible 
thl'y may be able to make their own 
sep;>rate arrangements for exports 
both in oJ'der to close the gap in the 
balance of payments and in order that 
;the export promotion itself should 
generate newer economies in their own 
respective countr.ies. While considering 
this situation, it is unfortunate that 
'll'e find that the major volume 
of trade of this country is with 
the more developed countries, and 
less with the countries of Africa 
'and Asia. In the statistics drawn 
from the report of the Ministry 
'Of. International Trade, we find 
"tbat the total imports from developed 
~o ntries were worth Rs. 822 crores as 
against Rs. 264 crores from the coun-
"tries of Asia and Africa. As regards 
exports, the position is similar. While 
'We exported Rs. 525 crores worth of 
'COJ1lmodities to the developed coun-
·tries, we exported only Rs. 240 crores 
worth of commodities to the Asian and 
African countries. This situation calls 
for a readjustment in the total direc-
tion of trade and I am sure that if the 
'Countries of Africa and Asia can come 
together in one big pool like ECAFE, 
it will be possible for this country to 
increase its exports to these countries 
wis-a-vis developed countries, so that 
by increasing these C'xports On a 
mutual basis these countries in Asia 
and Africa can also be benefited by 
'this arrangement. 

NaturaJly, the volume of intern a-
'tional trade is also dictated by the 
'amount of exports that we shall have 
to achieve during our Third Five 
Year Plan period. The development 
imports in the Third Five Year Plan 
amount to about Rs. 2.100 crores; as 
far as maintenance exports and im-
JtOrts are concerned, they are to the 
order of Rs 3,700 crores and food 

imports are to the extent of Rs. 600 
crores. This is a fantastic amount of 
money locked up. Therefore, it will 
be necessary for the Government to 
develop more and more the export-
oriented industries so that the gap in 
the balance of payments can be 
speedily closed up. I know that is 
difficult. I know that underdevelop-
ed countries, particularly our coun-
try, have great difficulties in this res-
pect. The developed countries are by 
themselves trying to shut out these 
exports. But nevertheless it will be 
necessary for us to see that these 
"xports are stepped up, provided that 
in the first instance there is no 
depression of agricultural prices in 
order that larger and larger amount of 
agricultural exports can be made by 
depressing their prices, and secondly 
that the incentives for exports are 
not of such a character that they 
invite industrialists to take up certain 
types of export industries at the COlt 
of other planned development. 

Thirdly, there is just one more point 
to which I would like to refer and I 
will have done; and that is to the eco-
nomics of the State Trading Corpora-
tion. The idea of the STC was moot-
ed by my party many years ago, in 
1952 in the election manifesto that we 
then formulated. The STC, therefore, 
has been our concern. But two ins-
tances, which are illustrative-not a 
general case-of the manner in which 
the STC functions need some atten-
tion. For instance, there is the profit 
made on cement. It may be argued 
that it was necessary to make profits. 
but if I understand correctly, the 
profit on cement is not made by actual 
distribution by the STC-I am open to 
correction if that is sG-but it was 
entirely and notionally a tax on total 
distribution of cement in this country. 
In the manner in which it is levied, 
it is almost an excise duty. I do not 
know whv this revenue should accrue 
to the STC when it has nothing to do 
with-again, I am open to correction 
-the actual distribution of cement in 
the country. There is also the ques-
tion raised by the Public Accounts 
Committee of the fantqotic rent paid 
by the offices of the STC. I do not. 
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[Shri Alvares] 
want to exaggerate this issue out of 
all proportion.>, but I do want to 
sa.\<: that public-sector undertakings 
hJ.\·e been established in this country 
for specific purposes, and if a public-
sector undertaking commits the same 
unabashed mistakes that capitalists 
commit, I do not think that Govern-
ment are doing a service either to the 
spirit or to the organisation of public-
sector undertakings. Theref ore, I 
appeal to Government that. in both 
these instances ., and such like ones, 
tht>y should make a thorough exami-
nation SO that the public-sector under-
takings in this country. and the STC 
in particular. are held up as models 
for all industries and industrialists in 
this country to copy. 

Shri Hem Raj (Kangra): The Min-
ister of International Trade has to be 
congratulated On the fact that within 
a short period of the coming into 
being of his Ministry. he has been 
able to give a good account for the 
economy of the country by boosting 
up the exports and by reducing 
imports. At the same time, sO far as 
the ECAFE countries and Africa are 
concerned. he has himself admitted 
that there is a great lee-way to be 
made up, and moreover. when there 
is some competition also from China 
and Japan ... 

Shri Mimabhal Shah: On a point of 
fnfortnation. Our exports to the 
ECAFE countries have increased dur-
ing the current year by Rs. 45 crores; 
It is only in the case of Africa that 
our exports have gone down. 

Shri Hem Raj: I did not say that 
we ~  not increased our trade to the 
ECAFE ('ountries, but I said that a 
gre'lt Ice-wav had to be made up. I 
hope that greater attention will be 
pai-! to m.king up the deficiency 
,,,hich has b'!en indicated in Appendix 
VII of the Report. 

So far as the report of the Estimates 
omm .~t r is concerned the Tea 
o~ rl l~. ~m  in for a handy criti-
el~m bj the E,,;tim'ltes Comm:ttef'. 

When the consumption of tea haa: 
increased internally and at the sarDe-. 
time we have also to speed up our 
exports to other countries, it is very 
necessary that a phased programme 
for the expansion of the tea industry 
should have been formulated. For 
the last so many years, the Tea Board 
has not woken up to this necessity. fl. 
is only during the last two years that 
the, have begun to take greater inte-
rest. 

So far as the criticism by my bon. 
friend on the Opposition is concerned,. 
it is not true that our exports have 
not risen. 

The report of the Tea Board itaelf' 
-nakes it clear that tea exports have 
risen from 1961. Ceylon has beea 
boosting up her export also. bat 
India has not lagged behind. At the· 
same time, when we are in competi-
tion with a neighbouring l'ountry and 
when production is needed both for 
internal consumption as well as for' 
export, the need for planned expan-
sion of the tea growing area is very 
urgent. In this connection, the Esti-· 
mates Committee has rightly observed' 
in some States, especially Punjab. 
UP, Himachal Pradesh and Mama.. 
the area which could have been mucb-
increased has neither been increallld 
nor given any impetus or develop-
ment. It was very necessary or the-
purpose of expansion of the tea gnnr-
ing areas to have a techno-cconomie 
survey. But this has been done onJT 
in a few areas for the present aDd 
that too only in the last two years. 
So I would request the hon. Minister 
to imprpss upon the Tea Board the 
desirability and necessity of taking 
greater interest in this direction. So 
far as thE' small tea growers arc con-
cerned, a techno-economic survey- of 
areas should be undertaken as early 
as possible. 

From the flgures sllnpiied by tbe 
B(nrd. T 103rn t ~t Ce"'lon h". IPt 
thn hi.!T"!,,.1 numb!'!r nr small t<"1t 
~ro ers. Tn the leR statistics of 19112; 
the number· of small ol in~ i in' 
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Ceylon is given as 97,497 out of a 
total of 1,00,617. If small grower3 can 
be helped to prosper in Ceylon, I do 
not see why India where the num-
ber of such growers is, roughly, 
taking both north and south, not more 
than 9,000, should also not give 
greaLr impetus to them for greater 
pro:1urtion in terms of certain incen-
tives. 

In the report itself, so far as deve-
lopment measures are cOlleerned, the 
same words are used every time-the 
question of liberalisation of the terms 
and wnditions far the !{rant of loans 
for tree planting schemes and the 
supply of machinery for irrigation, 
equipment under the hire purchase 
scheme is under the consideration of 
the Government. Every time these 
words appear, but details are not 
gh'en cJC'arly in the report. I would 
request that in future more details 
may be given so that one iUay be in 
a position to understand as to what 
Improvement has been made in the 
terms of these different kinds of 
loans, so that a Member looking into 
these things mav be able to suggest 
something more 'than what has so far 
been granted. The proposal is there 
for the setting up oC a Tea Research 
Institute. Formerly there were two 
private research institUtions. one in 
the north and one in the south, but 
1 understand that both these institu-
tions used to char.ge very heavy fees 
for the experiments carried out by 
them for the tea grO"Ners. So, if this 
Tea Research Institute comes into 
being, the tea growers will be in a 
better position to take advantage of 
the experiments that are made 
there. 

The Estimates Committee has made 
R valid crit;cism. which I hope the 
M;ndrv wnl take note of. that in the 
Ann1l'1l n p~rt of the Tea Board, a 
comnrchrmive pirture shOUld be ~i en 
or the nf'v"10:Jrl1cnt or th" niffe-ent 
cr""'"!;. r ~er 1hJn il l~le C'Ilumeration 
cf ~  (1f wh:!t t ~ T('a BO'lrd has 
on ~ in l l~ fo"m ot s tisti ~. 

Lastly, I want to say something 
~l  ... ~ my uwn area of Kangra valley 
and Himachal PradeSh. According to 
the report of the Tea Boad, the number 
u; small tea gruwers in this area is 
.~ . but private sources put the 

figure at 2.600. So. in the first place 
I r(!luest the Tea Board to make a 
survey of the tea e t lt ~. 

Seccndly. I want that the techno-
ec momic survey of the a':eJ should be 
taken up at an ea.-Iy dlte to f['habili-
tate the industries of the area. 

Thirdly, so far as the hire-purchase, 
irri;ation and finance schemes are con-
cerned, the Punjab Government has 
sent (,prtain ':ecommendations to the. 
Tea Board as well as the Central Gav-
e 'nment Cor their modification in res-
pect of areas which are backward 
where the average produce is not 
more than 278 k.g. per acre, so as to 
help the tea growers of such areas 
There are also certain other recom-
mendations made by the Punjab,. 
Government regarding the supply of 
improved implements for tea gardens, 
subsidy for fertilisers, establishment 
of more co-operative factories etc. 

The Government has established a 
factory at Bir in Kangra District, 
which will serve both Punjab and· 
Hirrtachal Pradesh. and it has also re-
duced the excise duty from 15 to 10· 
nP. I congratulate the Ministry on 
taking these steps, but I request the 
Tea Board as well as the Government 
to set up some more factorie. in that 
a!'ea, as well as common facility units 
at Banuri, so that it may serve the 
whole of the Kangra valley. 

An attempt should also be made for 
the renovation of at least one facto:')" 
in that area. Ther!' are hardly ten or 
fifteen big tP!l g'·owers. To encourage 
all tho." others who have not got 
big ('stntes to lak" loans. fhis is 
ll!'re"-lry, beca1lse at the pr s~nt rates 
of intc:('st they arc not ab1" to get 
loans. 
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1 have always been pressing for the 
creation of a sl'parate zone so far as 
grel'n tea lirea of the North is con-
cerned. 1 understand that the Tea 
Uua.·a IS also agreeable. Su, I request 
tn" Government and the Minister to 
look into this. 

I think that the hon. Ministe:, while 
attending the meetmg at Manila of 
the ECAFE countries. has gained the 
confidence of countries represented 
there, by getting more co-operation 
[or intra-regional trade. While attend-
ing the World Conference I hope he 
will have the support of ECAFE coun-

. tries and gain more and more for the 
under-developed countries. With these 
words I support the demands of this 
Ministry. 

Shri Rameshwar Tantia: The Min-
Istry of International Trade deserves 
whole-hearted congratulations on its 
fine performance in 1963. But for 
Chinese aggres3ion it, performance 
would have been better. Then there 
was the European Common Ma:ket 
also. I do not know whether accordiillg 
to the Communist Member, Shri Uma-
n'ltil, company is the sole selling agent 
for the items he mentioned; if an en-
quiry were to be made half of what lie 
Slid about the prices will be found to 

- be wrong. For instance, he referred to 
incentives for exports. If he went 
through the report, he would have 
found that no incentives were given 
on 80 per cent of our exports; on 17 
per cent alone, incentives e~e given. 
The rest 3 per cent wa.; against barter. 
In other countries even cash vouchers 

. are given as incentives for expo:ts. 
We are not giving that. Suppose. we 
export textiles; we giVe incentioves for 
bringing dyes, chemicals, etc. So he 
was not right when he said that we 
gave so many export incentives. Dur-
ing the last year, exports have increas_ 
ed by Rs. 110 crores while imports 
decreased by Rs. 3 crores; so our trade 
deficit has 'been reduced by Rs. 145 
C1'ores' compared to 1962. We could 
have done better if conditions were 

. favourable. On the one side there is 

Pakistan; on the other there is China; 
for defencc purposes We have to im-
port some materials which we would 
not have imported during the normal 
days. 

Something was said about 
our t ~a exports and internal consump-
tion or tea by Shri p. K. Deo. Because 
of unfavourable weather conditions, 
our tea production could not increase 
last ypar; we were only able to pro-
duce, as the previous year, 344 million 
kilos; in ~pite of that We exported 12 
mil'don kilos more and we got Rs. 10 
cl'ores from tea exports, we got 
Rs. 135 crores a, against Rs. 125 crores 
in 1962. Our internal consumption did 
not rise in spite of the increase in 
population. I feel that we might go 
up to 408 million kilos, as per our 
programme in 1967 if we increase 
production. Although the tea board i3 
doing it.s best by giving tea planta-
tion machinery and finance. 110 appli-
cations have been received for tea 
plantations finance scheme for Rs. 483 
lakhs and 150 applications for hire 
purchase schemes for Rs. 202 lakhs. 

Another thing necessary is to give 
more incentives to new plantation. In 
other industries there is a develop-
ment rebate. In the same way, I 
request the hon. Minister to look into 
the matter and give incentives for 
the new plantations, and, if necessary 
to give some tax holiday or, let the 
amount spent for new plantations be 
put in the revenue account, so that 
there can be some enthusiasm to go 
in for new plantations. Otherwise, 
with the present taxations, I do not 
think that people will go in for new 
plantations for tea, and I do not think 
that we may be able to reach the tar-
get which we have fixed, namely, 408 
mi'l1ion pounds by 1967. 

Mention was made about the Tea 
Board. I am a member of the Tea 
Board, and I, know the difJIcultieg ot 
the Tea Board. I am sure that the 
Tea Board, definitely after October, 
1962, at least, has done a marvellous 
work. During the Chinese aggreslioQ 
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in 1962, some of the border tea-
garde'ns were affected. The garden 
people' came leaving the machineries 
and gardens. Tea plantations work 
·came 1.0 an absolute stand-still. The 
Chairman of the Board took the 
trouble and, in spite of the dangerous 
tim~s  went and saw personaily to 
th(' things that needed attention; the 
hanks were withdrawing the amounts, 
but the Ministry intervened and per-
suaded the banks that they should not 
create chaos at that time. After that 
also, the Tea Board is doing 100d 
work. 

Mention wa& made by Shri Hem 
Raj about the Estimates Committee. I 
do not know how the Estimates Com-
mittee has said that the Tea Board 
has not done much for the new plan-
tations. That is not the Tea Board's 
work. The Tea Board can finance by 
the hire purchase system to buy 
machineries. But the Tea Board would 
not come in otherwise. In respect of 
the small gardens also, the Tea Board 
had some scheme and it helped the 
small gardens to some extent. If 
some suggestions are put before them, 
they might attend to them. 

Some hon. Members mentioned 
about the Ceylonese tea. The condi-
tions are different in respect of Cey-
lonese tea and Indian tea. Ceylon is 
a smail country with big production of 
tea having enough for the purpose 
of export. Ours is a country with 450 
millions and our internal consumption 
of tea is growing every year. We 
have to watch both sides; we cannot 
send out all our tea without making 
tea available here. Yet, our exports 
are increasing, and there is no reason 
why our exports will not increase. If 
necessary. the Ministry should be 
ready to give some incentives for tea 
export as is given in the case of tex-
tiles and other commodities. 

more. Last year, it was Rs. 384 lakhs; 
this year, it is Rs. 436 lakhs. It should 
not be a profit-making body; at least, 
it should not make profits to this 
extl'nt: wit.h a paid-Up capital of 
Rs. 2 crores, it shows a profit of Rs. 4 
crores! It is profiteering. After all. 
we accuse the private sector of pro-
fiteering. But what is this body do-
ing, if it is not profiteering? It has 
got a paid-up capital of just Rs. !! 
crores. They have got a monopoly 
and with that monopoly, they make 
such big profits. I think the STC 
should spend that money by subsid-
ising exports. 

Shri Maaubhal Shah: On a point of 
information; Rs. 180 crores is the turn-
over. 

Shri Rameshwar -Tantia: The turn-
over might be so much, but it is with 
the help of the Government; they 
have special quotas. That does not 
mean that with a capita] of Rs. ~ 

crores, they should make this much 
profit. This does not give a good 
look. If an individual businessman 
makes so much profit then the Gov-
ernment will accuse him or the Mem-
bers will accuse him. So, the STC 
should spend money back in 
exports. 

Shri Kamalnayan Bajaj (Wardha): 
The Government will take so much 
jess tax from you. (Interruption). 

Shri Rameshwar Tantia: The non. 
Member from the Opposition, Shn 
Umanath, was saying that the private 
sector was doing all sorts of wrongs. 
I do not know what they are doing. 
If they are under-invoicing, they mw: 
be penalised. There should not be 
any pity shown to them. But one 
thing which hinders our export! ii' 
the customs. The cases are lying 
there for months and months for 
investigation, but nothing is being 

Then about the STC. The STC has done, and the people are harassed. I 
shown a profit of Rs. 4 crores or so think for one year some cases al'1' 
with a paid-up capital of Rs. 2 crores. lying, but nothing has been done so 
Last year also, they showed a prOfit, far. There were so many complaint. 
and this year the profit shown Is in jute exports. 

~ .. -..-.....-



Demands MARCH 16, 1964 JOT Grants 

[Shri Rameshwar Tantia I 
The Jute Commissioner was given 
powers that the contracts should be 
examined, so that there may be no 
trouble at the time of export. In the 
same way. in regard to other ex-
po~ts also, the contracts and prices 
may be examined. But after that. 
customs officials seizing the papers. 
keeping the papers without going 
through the cases. etc. should be stOI>-
ped. Otherwise, exporters will have 
a panic in their mind, Any custODIa 
official will go into any premises, seize 
the papers and keep them with him. 
with the result that the cases are 
pendi!1g for a very long time. That 
should be stopped if we want to in-
crease our e por~. 

17 hI'S. 

In some of the commodities like 
manganese ore, chrome ore, ferro-
manganese ore, etc. exports have re-
duced. I do not know the reasons for 
this reduction. We cannot lose our 
exports at any cost. With the huge 
profits made by the STe, they can 
subsidise these exports, 

Our export target is Rs, 840 crores 
and we have approached Rs, 790 
crores this year, I think we might go 
up to Rs. 840 crores with due e or~  
Rs. 250 crores worth of jute and tex-
tiles were exported during 1963, But 
I do not know why jute and textile 
have been taken away from the Minis-
try of International Trade and given 
to the Industry Ministry, These two 
items were major exporting items, I 
think this transfer will affect definite-
ly the export of these two commodi-
ties, because the Ministry in charge of 
exports should have the final say as 
to what incentives they are giving for 
exports. in what way export should 
be made and so on. If there are two 
or t re~ Ministries dealing with it-
the Intl'rnational Trade Ministry, the 
Industry Ministry and the Agricul-
tur,' M.inistry-nur <,,,ports cnnnot go 
up in t ~s  ways. There should be 
a 'cnmpn,it" Min:stry f')f all the e"-
pOItab'" things. TInt Min:slry 

shOuld have final say a" to how much 
we want to export al.ld how much 
we want to keep for our country. 

Our Prime' Minister has very right-
ly said: 

"If we want to earn money by 
export. we must do with aut things 
here and export them. It is not a 
quc'ition of surpluses. I want to 
lay stress that we must starve 
ourselves of goods and export 
them to get foreign exchange." 

So. we must make all efforts and find' 
out ways and means of reaching the 
target of Rs. 840 crores by 1966. We 
have to find out how smoothly it can 
be achieved. Jute exports aione ac-
counted for Rs. 160 crores. In spite 
of Pakistan giving so many incentives 
to jute manufacturers for export we 
are not giving anything like that in 
India. We were exporting textiles 
worth Rs. 60 to Rs. 70 crores, including 
woollen and cotton textiles. So, if we 
want to export more, the Ministry of 
International Trade should have these 
departments-jute and textiles---so 
that they can have a final say as to 
what incentives are needed, how to 
compete with other countries, etc. 
There should be a composite Ministry 
for this instead of a bifurcation, 

The Ministry has established two 
functioning bodies--Board of Trade· 
and the Export Promotion CounciL 
Industrialists and traders from all 
over India have been represented in 
them. Now I wii! point out one diffi-
culty which should be removed. If 
a businessman wants to visit a foreign 
country to find out the rhances of ex-
port, the Finance Ministry do not give 
even Rs. 500 or Rs. 1000. I think our-
industrialists and traders should visit 
other importing countries from India, 
so that th .. ~  ran find out new markets. 
So, the Ministry of ntern~tional 
Trade should request the Finance 
Minis'ry to be more lenir-nt towards 
p"onln who want fo go nhroad, not for 
sight-sering. hut for finding out new 
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markets. They should be given rea-
sonable facilities so that they can go, 
find out new markets, see what are 
the things to be exported there and 
so on, so that our export can increase. 

Shri Kappen (Muvattupuzha): Sir, 
in supporting this Demand for Grants, 
I take this opportunity to congratu-
late the Ministry for the splendid 
achievement that they have made 
<',-,rin:: 1963. The fact that our ex-
ports have gone up by Rs. 104 crores 

· and our trade deficit has gone down 
by Rs. 138 crores is a matter for great 

· satisfaction. 

The Ministry's report for 1963-64, 
·on page 33, mentions that the export 
of Indian tea to the world market has 
increased from 214 million kilograms 
to 223 million kilograms in 1963. 
Again, the same report mentions that 
·the export to U.K., which is our 
principal purchaser, has gone up by 9 
million kilograms. At the same time, 
the Estimates Committee has voiced 
its deep concern in the declining 
trend of the export of Indian tea to 
tbe wor,d market. I do not know 
how these statements can be reconcil-
ed with each other. If only the 
Ministry had cared to study the total 

-annual purchase of tca by U.K. and 
other tea purchasing countries during 
the last ten years and the percentage 

· of Indian tea to the total purchase 
every year, I think the Ministry 

-would have agreed with the Estimates 
·Committee's report. It is very clear, 
if we examine the purchases during 

-the last ten years, that U.K. and other 
'CoLIn tries which were purchasing 
lndian tea has begun to show a pre-
ference for tea of other countries like 
'China. Ceylon. Africa etc. If this 
-trend is to continue, I should like to 
assure the House that the Indian tea 
industry, which is the most important 
foreign exchange earner, will be very 
seriously hit. I, therefore, urge upon 
this Ministry to go into this question 
-and find out the reason for this de-
dining trend and suggest remedies 
for that. If the Indian tea is pro-
~ e  at the cost of production at 

which it is produced today, I can 
~s re the House that Indian tea will 

not be able to compete with tea from 
other countries and it will go out of 
the world market. 

Coming to another export commo-
dity, namely, rubber, I feel that this 
Government is going in the wrong 
direction. The Ministry of Petroleum 
and Chemicals has issued a circular 
to the rubber manufacturing industry 
intimating that if they purchase 
synthetic rubber they will be allowed 
to import an equal quantity of natural 
rubber from outside. I do not under-
stand why the Government should ,0 
to s:.:bsidise the synthetic rubber pro-
duction. The Government is taking 
upon itself the duty of selling 
synthetic rubber that is produced in 
the country. The manufacturers, if 
left to themselves, naturally will 
choose natural rubber. The reason is 
that the cost of synthetic rubber is 
Rs. 4'25 per pound while the cost ot 
natural rubber is only Rs. 1'5 for the 
best grade. Naturally, the industries 
will prefer that. 

Then, I do not understand why the 
Go\'el'Ilment should takc the responsi-
bility of selling synthetic rubber and 
subsidising it. Of course, the Minis-
ter will come forward and say that 
there is a gap between production and 
consumption in the country. But how 
did the gap occur? Who is responsi-
ble for it? That is a matter to be 
gone into. 

From a paper SUPPlied to me by the 
Ministry I find that at the end of 
October November 1963 the total area 
under CUltivation of rubber is 3,61,139 
acres. Of this, 3,40,296 acres are in 
Kerala. So, it will be clearly seen 
that this is an industry which is 
concentrated in that State. It has a 
"cry great impact on thc economy of 
that State. The employment poten-
ti"J or this industry is probably the 
greatest on acreage basis. As Kerala 
has to face a very big unemployment 
problem, if this industry is hit in any 
manner, it will create confusion and 
trouble for that State. 
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The rubber plantation industry had 
its beginning in India in the early 
part of this century. Since then, 
during the short period, it had many 
vicissitudes to face. The economic 
deprt'ssion of 1920 to 1930 hit this 
industry very hard and large are .. 
which were planted with rubber were 
converted into other crops. But the 
International Rubber Restriction 
Agreement stabilised prices. Since 
then the development of this indus-
try has been fairly steady. Now, 
dUl'ing the last fifteen years, a scheme 
has been under way for replanting 
with selected planting material areas 
which were earlier planted with un-
selected planting material with a view 
to increase production. During these 
15 years, even accepting the exagge-
rated statement of the Rubber Board, 
the maximum percentage that has 
been re-planted is only 38'5 per cent 
of the total area under plantation. 
The Rubber Board fixed a targt!t of 
46,500 acres to be re-planted between 
1957-62. The actual area re-planted 
is onlv 19,000 acres. So, it will be 
clearly seen that an industry which 
should have and could have met the 
increasing demand of the manufac-
turing industry, has completely failed. 
Who is' responsible for it? Has the 
Ministry gone into this question? 
Are the growers responsible for it? 

There are 60,000 small growers in 
this country. The economic instabili-
ty and incapacity of these small 
growers and their incapacity to get 
the prices fixed by the Government 
has been brought to the notice of the 
Plantation" Enquiry Commission of 
1955 and they have mentioned it in 
their report. Yet, the small growers 
are not getting the price fixed by the 
Government. They are placed at the 
mercy of the trader and the manufac-
turer. The House should remember 
that 61 percent of the area under 
cultivation is in the' possession of the 
small holder. If the sma~l holder is 
to be left at the mercy of the trader 
and the manufacturer, will he have 

any incentive to produce more? wnr 
he have any incentive to replant with 
better material so that production 
may increase? Yet, nothing has been 
done for him. 

Then, again, when there is a gap of 
23,000 tons between consumption and 
production, Government is attempting 
to produca synthetic rubber. I would 
like to examine the economics of 
production of synthetic rubber as 
compared to that of natural rubber. 

There is one synthetic unit noW 
which has gone into production. Rs. 15 
crores is the authorised capital of that. 
unit; Rs. 4'5 crores is its subscribed 
capital, of this the Indian investment 
is only Rs. 3'375 crores and for an 
Indian investment of Rs. 3'375 crere. 
the remuneration to be paid for 
foreign collaboration durini ten year. 
i~ Rs. 6'03 crores. Just compare the 
two things. On an investment of 
Rs. 15 crores we will compare the 
economics of synthetic production and 
natural production. 

In the case of synthetic production 
80 per cent of the investment will 
have to be spent for foreign exchange 
anel for a country which is very very 
short of foreign exchange will it be 
wise to go in for synthetic production 
while the foreign exchange need for 
natural production is zero? Again, 
the investment for employment in 
India in the case of synthetic produc-
tion is only 15 per cent while in the 
case of natural production it is 70 per 
cent. I am not speaking about the 
indirect employment; I am speakina' 
about the direct employment. 

Again, the percentage of the actual 
income to be spent in India for pay-
ment to labour is only 20 per cent in 
thc case of synthetic production while 
it is 70 per cent in the case of natural 
production. The raw materials re-
quircd for synthetic prodUction much 
of which has to be imported-and: 
that involves foreign exchange.". 
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Shri Manubhai Shah: There is 
nothing to be imported for making 
synthetic rubber. All the alcohol 
made in U.P., Bihar and other places 
will be used. It is only on a point ot 
information. I do not want to take 
time to contradict him, but much of 
the i~ r s that he has given are not 
very correct. 

Shri Kappen: I have quoted these 
figures from the Rubber News of 
1961; if those figures are wrong, those 
who publish it arc responsible for it. 

Shri Manubhai Shah: In the House 
we are discussing serious matters and 

. I am really giving him the correct in-
forma tion that there is nothing to be 
imported as tar as making synthetic 
rubber is concerned. Then, the cost 
is not Rs. 4 as he mentioned. The 
difference in price at an early stage 
as a result of slump in the price of 
natural rubber is only 30 to 40 per 
cent and that also will go. 

Shri Kappen: What is the price per 
pound of synthetic rubber? Is it not 
Rs. 4·25? 

Shri Manubhai Shah: It is per kilo 
and for the other one he gave the per 
pound price. When you compare. you 
compare both either per kilo or per 
pound. 

Shri Kappen: Admittedly, there is 
50 per cent difference between the 
prices of natural rubber and synthetic 
rubher. If there is no difference, why 
should yOU go in for subsidising it? 

Shri Sham Lal Saraf: What is the 
point that he is making? 

Shri Iappen: I am making the 
point that the Government should not 
go in for synthetic production. They 
shouid concentrate upon the natural 
production. It is possible to fill up 
the gap in natural production provid-
ed the Government had taken to a 
bold policy of replanting and subsidy 
had been properly paid. 

Take the case of the subsidy. I can 
speak from experience. It is very 

difficult to get subsidy, even though 
Government is giving subsidy. It was 
given parsimoniously. At first it was 
to Rs. 400, then to Rs. 700 and now it 
has been raised to Rs. 1,000. Anybody 
knows that with Rs. 200 or Rs. 400 it 
is not possible to replant. I am one 
who has replanted and I have not got 
a pic of subsidy. Even though I 
applied for it, on technical grounds it 
was rejected. At the same time 
people who have not replanted any 
rubber at all have got large amounts 
of subsidy. These things are going on, 
Then how can you blame the growers 
if they have not produced it? Just 
go int othese matters, study them, find 
out the remedy and let the small 
growers get a real good price. 

So, I suggest, three important things 
to be done immediately. The first 
thing is to assure the grower a fair 
price for a fairly long period. The· 
second thing is for the Rubber Board 
to establish purchasing depots in vari-
ous parts of the country so that the 
small grower may not be left at the 
mercy of the manufacturer or the 
trader. The third thing is to have a 
bold policy of replanting and neces-
sarily to go about it cnergetically. 
Wherever there is r~  tape and cor-
ruption eliminate those things. Let 
the small grower get a fair price. Let 
him get the subsidy at the proper 
time and without difficulty. I can 
assure the House that the plantation 
industry will be able to fill up the 
gap. The hon. Minister would say 
that it would take 7 to 8 years. After 
all, yOU have had 15 years and what 
have you done? I can assure the 
House that the gap will be filled up in 
7 to 8 years time. 

Shri L. N. Bhanja Deo (Keonjhar): 
Mr. Deputy-Speaker, Sir, while speak-
ing on the Plan appraisal, I had 
already congratulated the Ministry for 
their fine performance for the expan-
sion of our export· trade. So, I shail 
not tread on the same footsteps or 
mine, T am rather unhappy to say that 
this Ministry which had been doirig 
such a good job of work has been. 
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[Shri L. N. Bhanja Deo] 
shorn off two it('ms of export which 
had been practic"ally bui! t up by this 
Ministry. It i.s just like somebody 
planting a tree and when the fruit is 
ready he is deprived of enjoying the 
benefits thereof. One can well 
imagine what must be the feeling of 
the Minister and the Ministry con-
cerned in this regard. 

Dr. M. S. Aney: Government is 
iDdlvilibl .. 

Shri L. N. Bhanja Deo: Govern-
ment may be indivisible. But the 
policy of one Minister and the other 
Minister is surely divisible. While 

·one might be going in one tangent, the 
'other might go on the other tangent 
'which will not be beneficial for the 
economy of the country and the inter-
.national trade as a whole. 

After having said that, I will make 
'.'lome suggestions. The House has 
had the benefit of hearing the han. 
Minister. Because of what the hon. 
Minister has told us and what many 
r. ~m ers who preceded me have 
shted, there is not much to say about 
the pattern of our international trade 
because we are all one in that. The 
international trade should expand not 
to the detriment of the under-develop-
ed economy which is the goal of both 

"ihe hon. Members from the side I 
represent and the other side as well. 
Therefore, I restrict myself to certain 
'patterns of international trade which 
are in the limelight now, like, the 
iron ore which gives us much needed 
foreign exchange and in that context 
it is a very happy feature that the 
ports both on the western and the 
eastern coast are being developed to 
off-take the growing export of iron 
are that will be developed which r 
understand, as given by the Ministry, 

'will be about 17 million tons and that 
also is being geared up to take 0-
"Other 2 million tons including the 
export from Goa. It is a very happy 
'feature particularly with the ports on 
the eastern part of India from Madras 

:right upto Haldia including the port 

in the region I come from which is 
being developed. Of course, the hon. 
Minister will pardon me if I mention 
particularly about the Paradeep port 
which is being developed only as a 
State concern though it is now pro-
posed to be taken as a deep sea port. 
WI' have no quarrel with the ports of 
the other States. Probably, an hon. 
Member from Andhra, Shrimati 
Yashoda Reddy misunderstood me 
While I was speaking on the Plan 
appraisal. She thought that probably 
I was trying to take some ore which 
is being conventionally exported from 
Vishakhapatnam to be undertaken 
under the Paradeep port. We have 
no such grouse or quarrel with any 
State. The ore that will be produced 
in Orissa itself can justify the growth 
of a port. In that connection, I 
would request the hon. Minister to 
consider whether we should not have 
bigger chartered liners, and whether 
when the port facilities are develop-
ing. we should not undertake there 
what are called 'turn-around-arrange-
ments' so that the bigger liners which 
are chartered for taking iron ore can 
bring the commodities that are re-
quin'd in those particular regions. 
That will not only develop the econo-
mv of those areas but will also give a 
filiip to our international trade. 

In that context, I would also men-
tion a word about the working of 
study group. Though there is a men-
tion about thf'm in the report to the 
effect that the Ministry is developing 
stich study groups, yet, I should sug-
gest (0 the hon. Minister that study 
groups should also be established in 
relation to other Ministries which 
deal with the pattern of trade, like the 
Ministry of Transport, the Ministry of 
Railways and so on; we should also 
have a study group as to what subsi-
dies should be given to what parti-
cular industries or what railway 
freight concessions should be given to 
particular industries to develop them. 
These things should be considered as 
a related whole and processed as such 
so that when we enter the next Plan 
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period, there will be no inhibitions 
and there will be nothing lacking in 
our Plan of development that we pro-
pose for the expansion of our inter-
na tional trade. 

Besides, I would like to suggest one 
other thing for the consideration of 
the hon. Minister and his Ministry. 
At present, we are only taking up the 
export of the conventional items of 
export. Of course, we are trying to 
develop the other new items of ex-
port, but we are not goini into them 
so very wei! as to build up our econo-
my so that when the country is fully 
developed, we can expand our export 
trade and profitably export these 
goods to the other under-developed 
countries. I would mention here 
particularly items like machinery, 
chemicals, chemical intermediates, 
electrical goods and porcelain. Por-
celain is coming up very well in our 
country and it can compare very well 
with the foreign porcelain. Especial-
ly, the procelain that we produce in 
Bengal, Kerala and also in Gujarat in 
Jamnagar can hold their ground very 
well. I do not understand why we 
are not paying enough attention to the 
development of these items of export 
which will considerably augment our 
much-needed foreip exchanp. 

Then, I come to the STC. While 
speaking on the mid-term appraisal 
of the Third Plan, I could not do full 
justice to it due to want of time. Of 
course, within the short time that wu 
available to me, I was a bit too harsh. 
Of course, they have been doing some-
thing; though I would not say that 
they have done an entirely good JOb, 
they have considerably developea 
certain items of trade. But I am sure 
hon. Minister will agree with me that 
yet they have not had the pleasure of 
clicking the rifle on their own shoul-
ders, though I am afraid they are 
dOing it on the shoulders of others, 
which is not so good because one does 
not have the shock and the pleasure 
of firing a rifle which one would have 
if one did it on one's own shoulders, 
by going through the fun of some-
times being successful and at times, 
of course, facing failure which is but 
a natural feature of trade. 

Mr. Deputy-Speaker: 
Member may continue 
tomorrow. 

17.30 hn. 

The hoD. 
his apeecJI 

The Lok Sabha then ad;oumed tm 
E!even Of the Clock on Tuead4v, 
March 17, 1984/Phalgutla 27, IBBa 
(Saka). 
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